1829 Motion regarding

MOTION RE FOOD SITUATION-—
continued.
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Surt N. PATRA (Orissa): Does the
hon, Member want that there should
be no compilation of statistics? Does
he consider that it is not necessary.

Surt DEOKINANDAN NARAYAN:
I have saig that it must not be too
much relied upon. If you have under-
stood me, you would not have asked
me this question.

wufes & aga wgam & gw a7 |
g9 AHa & | qET @ W gardy wa
g @Y, v | Rt & ure
AF AATH FIET WAT 2, Wy AT
ATOT, A% &H AT 247 Figd | 97y &
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anfeuEr  waer W & afeae o
AT A w5 oaw A W e
fedrd &1 & w1E ® 3« fimdr an
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(1) Increasing supply to India,
two ships a day, payment in
rupees.

(2) Sending shipping ang port ex-
perts for speedier removal of
grains from ships,
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(3) American experts in pricing
of foodgrains to advise Llhe
Government of India.

(4) Supply of fertilisers to the
extent of 4,33,000 tons in 1964,

(5) Financing fertiliser plantg at
Trombay ang Visakapatnam,

(6) American expert for advising
us on large-scale aeria]
spraying.

(7) Four American scientistg for
developing dal production—
how to produce pulses.

{8) Nine American techniciang for
soil and water conservation.

(9) A team of American experts
for irrigation,

(10) American help to sel up seven
Agricultural Universities,

Tawad st w0 gwa wafaEr &
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Faew o, famew & are ¥ @ W
TIEE %:T‘TIT g, (Time bell rings.)

Mr. CHAIRMAN: You have taken
fifteen minutes,

Surt DEOKINANDAN NARAYAN:
Sir, I have pot even takepn ten minutes,
ang yesterday I was given to under-
stand that I would be given gi least
20 to 25 minutes,

Mr, CHAIRMAN: 1 would have
allowed you but some other Members
will lose their time. You should knew
that.
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(T'ime bell rings.)

Two minutes please, 1 will not take
more than two minutes,

Mr. CHAIRMAN: I am afraid yon
will take Tour minutles.

Sart DEOKINANDAN NARAYAN:
No, I will not take more than that, I
would finish.
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g o aw ¥ Wy oA F IE0EA
gl WA § AET AT TFS AT AW AT
saat &1 va faera wr saR wlafoa
11 4T 2 fF g areT § A 7
F1 wrAFAr 7 et &1 77 7€ wor
# M7 fr

“amfe g @ FUfT oy
war st o A@ w7
77 qEt wrAwar & g awre =i
yaTg waT &1 Sfed et A9 qevs
# 0 AT &1 T FA W (A oA
A a & Tor waror 11 3= & wrewfase
1 SR | F " HAT 7 FRAT AE
fav aw garer sy g anfey fs o 2o
F1 #ATr A7 gfer & wewfade aw,
afvs oo aedl EFAT X W oFT AW
fARef & 9T HATAT A F F4 0 A2
e WY 2Ar? Fw & fAu saar awiow
g%z dar s, fam 71 oA aw awre
& A% |

G FOUHI ST W AU F
UEADFAT 3 | F21 AT 2 fF &= w0
A W4 sAEqT R OA90 WEeA X
Fa 71a @it wfgow § oF q1z gz
w1 A 7 Formd w21 war 2 fe oawr
9o B FFET TATEST TeAW AAT 77
frds &=t 21 Zwrdt g wer §
S Yo HY HET AT H AT FAT 2
giafrs fasm % far w1 amg
a7 faear @ o Avefes seamEa
¥ o ST e &dr & avafer G
I & gwrdr swEwn w1 A faErd
i #fa 9z fade g faam sfy &
famre * aw dvefoe fome 8 57
qFA | AN FAF AT AT &R A
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Fie &1 fawmm @ gm0 S A W
§9 wiws 7 7 3 fom & qan an
z & |4 domr 7GR AT Aar
9o HLIE ZH HATH G&I H3A FTHIL BA
& FUT Qo ATF T T SUET HATH T2
AR FLTHA | 5o T Ze FATH H7 HHT
WAL qE FAT G GAT gRT 7

Zoq faaré & oy Jgw &, I
IR A T A qEq @, gAT TATD
aw ¥ o1 A W, § qg A7 AL
q¢ TE g7 W erian wfwwe 7 w0
2 fir 37 =i & QU A B9 A7 q9g A
¥y W T AT dar JEr g
& st =mear g 5 7 feang &, @
F wiv @ & @1 79w g% @30 &
a1 gaw faq o fader 3o e
57

TF WiAAI wTEq a1 qae faea-
e g?

At Qo FYo ateAAY : a7 THE fard
avw faeme §7 o far maw
farigrs &1 W #1 ww Tt
Wﬁt-’-ﬁ'ﬂl’f’aﬁ.?

aae q5t AT 9% @ A e
q Tl & IeEA A St arfaw g7
Z W1 qEeT Ao § 47 9geT arwEt
# 2.y 9% #z afow Ifg gf ) oo
Tt ¥ 32 qfa 78 #7 3.y afqwm
A T U O L SR ca
a7 {19 Aot § " 9§ | gET
sAEE %3 97 2 F7 ufq 7 7@ =
%) it T AW Wl K OAT TR E | SAF
& AT AT aaw vE £ Al &
ary wifaw dar wET &, A1 7 wfaw
FIGr HANS @A A § | a4
ara A qadr & A ag A 7T A
AR T TEAT ATEAT | HuaT 4w
% & oo ofa & 35 g9 3@ 59 %1 wwaq
HY EW F
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3 w9 A famm see dar
frar &1 a8 & 9t 31 Gay J
s Ay Afy ¥ AmgT § s A
faar, gw weat<t &9t FaT, 94 fFamei
# v 7 ux wiafwaar T2 &7 &
Zaq ¥ fagia w1 @ fean e 9ot
Stad AT & FHW T ATfE® dqraT
ST AT AEFOLT AT FT AT AT F7
Za+ fFam & w9 # 27 37 dar w7 fam
f& waar 9w &4 @1 9% g9 @
fawa =t &1 we femw #1 a2
47 Zim fE suEr ade Sww g ®
A aTET g q1 9 & fawe § fan
% o0t A S, gt @ wvn,
AT & AF qUF  AG AGATOAT A
qEATIFAT 39 AT #1 & & feam &
Tq T7 1 fawrar amw | fear faa &7
AT FT 48 FGAT A § W07 e F
AT FET Foq F 1 A FHG T A
-dar & far fomr &7 w0 9 7
ara J1 8 i & fea 48 & o a9
g fr ag foer 97 & %9, W@ qow7
are favnf-za o a9 fas
FT FTH A4T T G964 a1 #97  fparan
F wg ATaT TET 41 AU wHar g w7 fae
T FAT FLT | FW SqTAR AT T AUAT
Sart CHANDRA SHEKHAR (Uttar
Pradesh): The cat s out of the bag.

ST Qo dYo wywddt : . . . | ¥
AT @TAT #1 WIa9qS A40 2 39 A1
T W 7 A & [0 qaier sgaedr
FIAT AT WEAT | EWA U4 497 W
afegare faw & w17 ww senam F a7
afsma FT QT F@r 9€G 20
2 w2 difmw an) fear & Wi 3w
difer &1 ofr ggar F ;g =T D
=ifgq | far oedl § wfmar @
afsaT i g A gE & s weA A
az afFar gfr F1 s wrfen afEs
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[4Y 7o dto qT=TAY]
w4 gl A% A w9 far s anfen
fi =TT AT &7 4 094 36T aF Hiferr
¥ &Ml ¥ fl v 71 w6 A fmar
WP | A% qdE A gEm &
gzer o stewrrw St F faar g,
a7 garE weda g g e qfu-
e &7 faa, gwa wifaT & T
T {70, swE wets dife o1 0w
TRt &9 w7 &1, wa feaEt F s
wifgw fe 99 watar &7 afd 7% o
2w ag van e afas oA
dz1 w7 FaA WATH B g 9 eartEa
T fadedy, T IAFT WY AT FOI0
I T8 T F A G FI, A BT FHT
FT 0 qE TT AR |

gamfa oft, a0 § 9 39 § AT
i #wd & fF gowre 1 owErer a5v
ST WO g9 § &% AW wifgw )
gw a9 o4 § ot fv ag A F@ @
fs e 9% @O wWed Eg W
F A, 5O oaw O A Wi wd
f& @ gEaT snae dF w1 A
¥aa ) &7z § B av fagrea &
Seq AET 8, 4% AEgT T AW F | F
wrgar g f& aware qeme § ad@n
9 7 A0 A @ gz § g 49
FT OF FIORIA BT AT AT & FTHT
# wawe woan § afed oS AR A
TALHFTT F1 9E TG & ¢ (o 98 AfAg
¥ AHT TATENT A% HAr & faqar A
FIUF &T 0T AT U T A A
& 47 gvFie & fwa ag &) 37 s
agt § fr o o wfEavzat $ar i
FAT AT F G HATH GLEA F faq
opiey qSt & 7 #AT 96 WA HT @
& fag sfes dore &t smg 8 ? +00
fageor & fau s F omaa 7 7
7 wa NF qTHT F amw @ § q gy
AZ AT @ HAT THHE T AT

[ RAJYA SABHA ]
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& ;ORI 9O AT WO gy W A
#1 faare &7 qudt &, @fe sor we
AT AT 9T J94 719 7 a1 91
fovdard & 41 ww-Hwe ww T
31 SORIT | "R H1OwifoE saTIme
o g ¥ AT wSifgr #1 s
F1 frmal &1 SvmEs qe 3w qrd
T qAT 290 o w1 o, 5 arre @
ATHT ATRTE {EAT F1 qZ4 7 T 76 |
IS WAL FUH ¥ qEre # qofey
AT §rar—are fadeir =g i gra—
ar St F, wF &, IW [T 49 a9
RS ¥ | AT AEAGEET GTHE qF
favir &% s g7 =T &7F R # g
i =1y s =ifge & F 99 An § A
T AW A s F oag § oW
STa 9T & IEE SwAr &7 G 7@
ST Y, B F A9 AT WA g
e WA d4T § SEE 2w wig
T T @A, q FEWIT UM OEEA
i&forer &, v A @ saaY
e anfaar § A1 g st gfe s
Tl ®7 7%d, gafan g gEfawe
HMETAA T W s aAme
I gAMWW o feafa § o
f& ag wrawwar w7 97 Fr
ywifdd 7 a% |

% OF AT FF T qHD F AT |
HAH F HET W A § | edl w9
arel F AG-FAAT § TAT FH A0
& AT qFAT | A A 0w A
T3l W A1, IEY 0F AET FET Al
qr :

‘The success of a price policy de-
pended upon g suecessful farm price

policy.”
ag " wgy qifesit” & ot

% aars Af, ua w47 wEEw W
fasfag @ w1 299 3 @ 2 AKX
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T IR WEAAT AT FHAT FA Z,
fmfmAagamag g famd
erAgrAnT Zfewor g #7 Ar
arr @z Jfge | zaEy afas
AT AE FIAT AEAT HAAT AR
sft g faw wf5arE w1 fawr gt ardm,
F F7r s B smEy arr wneE
ATIE F7 TZ E, WITRT Alfq H IwT
TIE Z1T F, TS FIE AT & | AlEA
wedl & ANA 97 A § A
oz | uw fasfam, fawenia
ndeAAEqT § §Eq agd § AU guEr
¥ AT agq AR, T qF A3 E
AT IS AIY AIET KT ATRA W1 ABAT
Tifgn | wTr F1 e 33 F AT ATH
fammer a1 7E% 21 @ &, WA AT
A OE U7 WATT AORA AT AT
w81 rgar "7 gafau @i adegaer

g7 gafaars F99 ®1 wEeEEar ¥

aw 3@ g 2 fF g7 ow s
it qge Y #1 am faar smar 2
W7 §FT T AwHT AE T
FeaEr A ¢ e gw g fifaar §
aadlt adt w4 | & qeer w@ar § %
wre feafs  ager st g3 A aww
et v 7 e dfent w2 gt 2
ay Arfaat afFs g &7 Aifaar Sa
g &, afifeafaat & smare Arlaat
HET BT FAT AT & 1 oA
difgat 7 wf@da ww9 &1 wavawar
&t & afwa s afeferfaa o qumn
Hifaat # ofadq 523 7 " &war
& a1 H1E o TR wA S A9T F
gfd azr va@v gg & =9 Sifar §
ITFT FA T GRC AG HL A |
# qoar wvgar § fF @ & iy
FAYAFAT FT A e T FWC 1 IW
1 Wi fawm aams 2, 969%
faq ardr wami T oTEHAT W0 OAIAT
Fifgy w977 g0 Ay &1 FfaaEr wA-
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PIFATH] Y AT AF FT AHT N
arfaz o i FFaq g, JETaEr a8
2, BT 9T AT F ATZ WIGHT FAAAT
AT wrEEEr " e
HIT AT FH A1 IAHT GHAIT B
¥ fau gw o 77 45 g0 § ) zafag
Arraifa® 107 § mfas fgtsm swar
&1 AEHITAF AAWEATH] KT ITAT
T AF0 AT "wFar | wafas T
# fag g srae ¥@A F@ 30 BA
AT 97, JNERT AFAT F TET 9T
#fa® a7 T W gomdr gfez & a
urfaw, #ifgs w7 fasw difaan &
aftadqa #%, qewrd & F1 2277, =
BIIAT FH FL, W WAl Afadi w7
HAF JArAATEN T T EH THAFE
77 17 MATH | wfrfeafy Frw wfaq
a1 a1 & i ot § W moe IfEe
3uma 741 v o, sfaa gremr 980 &
g A1 g F1 F AT & A § ok
faw aea1e &1 T FFT FEH IIEAT
arfgr | geEEE |

Surr D. P, KARMARKAR (Mysore):
Mr. Chairman, at the outset I would
like to say a word of appreciation
about the literature that has been
supplied to us on the eve of this
debate and one of the good effects of
circulating these two brochures has
been that almost every speaker who
hag spoken has not spoken on the
facts because the facts are quite clear.
And if at the time of every im-
portant debate the Government were
to circulate similar things, I think
we might have better debates than
somelimes we have.

[Tae Vice-Caargman (Spar M. P,
Buargava) in the Chair.]

Secondly, Sir, 1 should like to
put in a word of appreciation of the
efforts of the Minister for Food and
Agriculture, During the short time
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[Shri D. P. Karmarkar.] that he has been
handling this difficult  portfolio he has
shown a rare courage because, for any Food
Minister, in the present context, it requires
a lot of courage to handle things, and
he has shown a rare competence also
because, in the short range, the problem
was really about the difficulties of States in
short supply, and with imports  still
coming, he hasbeen able to manage
a rather very difficult situation in a very
competent manner. Thirdly, I should
also like to say that I  appreciate very
much his approach to the long-term
problems. He has, obviously, fully
realised the importance of production in
this matter. He has also realised the great
defect that has been there in the working of
our food distribution. At the same time he
has not thought in terms of any
revolution—he has not entertained the
ambition of covering the whole of food
distribution— and 1 think his idea of the
foodgrains  organisation, the trading
organisation, is a very good idea, and if
worked out in full, to some extent, I think,
it will meet the difficulties in the situation.
Sir, in a sense debates like this, in the
present context, also necessarily involve a
little of retrospect. I have been looking
through the figures  in these  brochures,
but knowing the situation as a layman,
having had to buy grains every day, every
week, [ fail to really understand the
position. I am not speaking of the past for a
retrospective condemnation but with a view
to emphasise the fact that this subject
requires our constant attention always.
Now we all of us know that prices go down
when the harvest season is on, and the
prices gradually go up during the year.
But it was something of a phenomenon,
which even a layman could observe, which
experts certainly could not have missed,
that during the last harvest season the
prices were  substantially higher than
during similar periods in the earlier
years. That, I thought, snould have been
the time when very vigorous efforts, frantic
efforts, should have been made to see to it,
to find

[ RAJYA SABHA |
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out what was wrong with the situation
when the foodgrains, their prices,
were substantially higher, in a
sense  significantly higher, I might
say, to affect the  situation, than
during any previous harvest season,
and if some vigour had been shown
then by way of imports, redistribution, and
things  lik. that, we might not perhaps
have had to face that difficulty in the
situation as we are bound to face
today. Then again incidentally, I would
like to say that as soon as we mention the
food situation, the two cereals that stand
largely before our eyes are rice and wheat
because, for a large majority of our
countrymen, their staple is rice or wheat.
But I am afraid we have failed to see
that there is a sizeable portion of our
countrymen whose stable food is
jowar. In Rajputana, in Maharashtra, in
Madhya Pradesh, in Karnatak areas and in
places elsewhere nothing else will satisfy
the people as johar, and in our civilised
eyes jowar is a coarse grain. When we
have joumr rooti in our house and we try to
give it to our servant who hails from the
North, he asks our people: Do men
also eat jowar?" This is the opinion
here and  therefore jowar is outside
our consideration. Just as much as rice is
dear to my hon. friend, the Minister for
Food and Agriculture, to the same extent,
or to a little more extent jowar  is our
favourite food, because of this also; once,
through a sort of  curiosity, when I
referred to Dr. Ankroyd's book on Nutrition
for the nutritional content of jowar, 1
found to my satisfaction that, as against
wheat, by itself, without the addition
of ghee, jowar contains a little more fat
than wheat and therefore, Sir, it is a little
more nutritious than wheat. But in
our eyes it does not count for much, be-
cause the number of people consuming
jowar is very small, but, ultimately, —
may be three, four crores, or whatever it
is—we have to take them into consideration
also. All of wus are aware that much
has been done for the research in rice, also
much research in the case of wheat, but

very
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little research in the case of jowar. The
other day it gave me a little psychological
comfort to know th&t the Ford Foundation
or some other body hag earmarked some
lakhs of rupees for research in sorghum
which I think, is jowar, and it is something.
Then again when we consider cereals, we
just do not so much consider the other
nutrients, like pulses for instance. A glance
at the relevant section in this brochure will
shew that of the pulses Tin- has been rising
in price during the last two years out of
proportion to the rise in prices of other
cereal:;. If, say, the rise in price-; of the
other cereals is X per cent, the rise in Tur is
2X per cent. In other words, today, Tur dal,
which for the vegetarian is the principal
source of protein, is a neglected thing;
nobody thinks about how to increase the
production of Tur exceot the Maharashtra
Government who, I understood the other
day, was taking some steps in the matter of
Tur and Jowar. But then all these things
have to be taken into consideration. I am
mentioning this, not because it is gcing to
give us a solution to the major problem, but
particularly because it is an important
aspect concerning some part of the
population.

Having said that, I should like to
say that when we think in terms of
increase of production, we are .face to
face with a difficult problem. II is all
very easy for us to say: "Give the
farmer modern implements; give the
farmer credit; give the farmer im
proved seeds" and things lik. that, but
ultimately there iy one hard reality.
Ours is a very large country; second
ly, ours is a country of many Gov
ernments, not one. Had it been an
authoritarian Government,
unitary Government, the problems would
have been simpler; thirdly, though food
and agriculture has been given a sort of
importance in the Central Government—it
has been so always; even that Ministry is
an important Ministry—in the States the
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Agriculture Ministry ranks fourth or fifth.
Naturally, the Chief Minister is the most
important. Second comes the Home
Minister—that is an old tradition; then
perhaps the Finance Minister comes,
round about there; then the Industries
Minister—the most powerful people come
to occupy this post—then the Agriculture
Minister comes, may be fifth or sixth or
seventh or eighth in the order of priority.
By saying this I do not mean to cast any
reflection, but ultimately the strength of
any Ministry depends upon the presiding
Minister—there is no doubt about that
joint at all. We might have the ablest
Secretariat— it is a great asset—but if the
Minister is not as competent as he should
be, then naturally his incompetence is
reflected in the Ministry, and therefore it i
that the highest importance is to be
attached to this question in the States,
because it is in the States that ultimately
our fate in food production is being
determined. Then we think in rather loose
terms in the sense of improved implements
and an that. It is true; during the last ten
years there has been, I think, a creditable
increase in food production, something
which can do credit to the country, though
not as much as we have been wanting to ;
it is very obvious even to the layman that
whereas our population has increased,
during the last Census, by about 29 per
cent or 25 per cent, our imports have
remained round about the same three or
four million tons; from 1949-50 onwards
till now, round about three or four million
tons; that is to say, in terms of the
population increase the imports have not
increased; they are almost stationary; if we
wanted X tons per capita earlier, by way
of imports, we are today managing with
the same old low imports; in other words,
in terms of the increase in population, our
imports should have been round about six
or seven million tons a year, which is not
the case; only in times of difficulty we
imported five million tons, which is
doubtless proof of the fact that \re have
done well in production apart
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[Shri D. P. Karmarkar.l from statistics. We
have got statistics which sometimes err and the
error is in the margin 10 to 20 per cent.
Nobody can do it very accurately; it all
depends again on the village officers, how they
show things, but there is no doubt about this
fact that food production has increased ap-
preciably and the gap that we have to fill is a
small gap; it is not a big gap, and therefore it is
that with , little more coaxing, with a little
more enabling the farmer to grow more, 1/
think we can cover this gap. But there is one
thing. This gap cannot be covered by circulars.
Whatever we say, whatever we might think,
the increase in production has been due to the
economic incentives which the farmer has
been getting during the last ten years; there is
no doubt about that. Economic incentives are
necessary. But a little more than that is also
necessary. We want something like the fervour
which we had at the time of our freedom
struggle and every farmer should feel that this
is his cause, that he must do something more.
Unless this is added, 1 am afraid things might
run on as they have been running and with
greater population and pressures these imports
of some 4 million tons will continue for all
time. How to create that fervour? It is a
difficult problem. It cannot be done by means
of brochures. It cannot be done by lectures. By
these means it cannot be done. Something has
to be done dynamically and organisationally
and the whole people have to be enthused
about this. This is about the aspect of
production. Of course there have been short
shrifts in countries like Russia and China
where food production was increased by other
methods, by having communes, by having
joint cooperative farming and so on, but at the
same time they had to decimate a part of their
population. That is not our method. Our
methods are democratic and this method along
with its advantages has this disadvantage also,
namely, that in all our endeavours we have to
move the whole population with us,
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with their voluntary will. Therefore it is that
our problem of production is much more
difficult than it would have been had we been
an authoritarian country.

Food Situation

After production comes the problem at
distribution. I think it has done us more harm
than good, inveighing in season and out of
season, our own countrymen, branding them
all with the same brush. Ultimately all of us,
whether in the Government or in the
Opposition, all of us in the Congress and in
other parties, we are not all saints. There are,
doubtless, som, sinners also. And certainly
among those in the merchantile world all are
not sinners. Everybody is not bad. This
inveighing of our own people, whether in the
field of industry, commerce or business, i; bad
for us, and it has done Us all more harm than
good at the moment, calling some middlemen,
that all middlemen are bad and things like
that. Instead of that I think a rational approach
would be to proceed, as the Food Ministry is
proceeding, to have a plan for the future. I
shall take three more minutes and then finish.
In having this plan. I should like to urge two
considerations. One is this. We all think in
terms of a socialist society, of a socialist
order. I speak very diffidently because I have
to speak against the whole outlook that has
been there dominating our thinking since the
attainment of freedom. We are working
towards a socialist structure and there is no
doubt about it. We should try to have more
and more industries in the public sector. So far
so good. W, should begin to pay special atten-
tion to social welfare also. But I am afraid we
missed one thing. We talk about Russia and
people who go to Russia and see things there
come and say that everything is good there.
But I think we have to borrow one leaf from
the Russian economy. Whereas at one end
they had at the top the big industrial
developments, petrol, iron and steel, cement
and everything else at the other end and along
side ofit and simultaneously
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and without a moment's loss, at  the base of
it all, the common man's lot was happy, in
any ease reasonably comfortable. Shoe
may be selling at Rs. 90 , pair i, Russia.
Their economy is like that. But they repair
it and wear it.  Food,  housing and
things like that they have tried to make
common to all. Here we have not
worried about it. With due respect I would
like to say that in spite of our great
enthusiasm for a real  socialist economy,
we have forgotten one thing. We are
building a  socialist structure and  we
should not forget what happened in
England and America where the weavers
suffered while the mills prospered. We
should not have the same thing here.  In
America prosperity from the top percolated
below. We cannot have it like that here.
In our country though prosperity has to
be there, at the same time the base should
be sure and therefore, food should be
available to the poor man at  the proper
price. Naturally as time goes on and when
we spend more on food, he may have to pay
a little higher price. But he should be able
to get it at the proper price. And he
should have  proper housing. If you look
into theso aspects, you have to enter
into  this question of distribution, and this
is a good thing. But a note of caution I
would like to sound. It may not be
possible for the hon. Minister to say "Yes"
just now, but I hope he will try to
appreciate what I say and it LB this. At the
present moment we are in a hurry to proceed
in every cirec-tion. That is to say we want
increased national production. At the same
time we want to see that the ground roots of
democracy go to the bottom-most level, to
the villages, to the Panchayat and things
like that. When the history at Panchayati
Raj is  written some 30 years later, we
shal] have a good and notable picture. But
during the last ten years of panchayati deve-
lopment, we know what it has been. We
know what we are. We know our people.
We know that at the present moment these
ten years are yerrs of racing everybody
forward. Spiritual conceptions, moral
conceptions, are in
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the background and everybody is after
material success. If I have two sons, one
should be a top engineer earning some
Rs. 3,000 a month  and the other should be
a top doctor earning Rs. 4,000. It does not
strike  me that one of my sons should be
devoted to the nation, which used to  be
the case in our generation. I do not
contemplate a poor life for my son and
that is a  good thing, but we should
keep this also in mind. While capable
people make a success of a thing in an
honest way. the incompetent people
resort ‘o fraud  and things like that.
The Minister of Community
Development and Cooperation—I am sorry
he is not here now — in one sober moment
did confess that out of 320,000
cooperative societies about 160,000 were
false or fraudulent. Of the remaining
160,000 how many are incompetent he
was nm good enough to say aud if he had
~aid it. I don't know what would b«  the
number. Therefore, my hon. friend i3
unconventional sometime.; and it is
good. It is good for him and good for us all
and good for the Government to speak in
terms of cooperation. The idea is good that
it should be treated as a good business. He
should stick to that and if the cooperative
society is good as a business, he should
be encouraged, not simply because it is a
cooperative society, but because it is a
competent one. Where there is an
incompetent society it should be dealt with
accordingly. He should look upon it
strictly as a business proposition.

Just as I began I shall conclude. I say
that of all the portfolios at present in the
Government of India, Food and
Agricclture portfolio is the most difficult
and I wish the hon. Minister every
success.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : We have a number of
speakers yet to speak and so we will sit
through the lunch hour.

Prof. B. N. Prasad.

PrROF. B. N. PRASAD (Nominated):
Mr. Vice-Chairman, the food situation in
the country has become extremely critical
andit has almost
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[Prof. B. N. Prasad]

reached the stage to precipitate a
precarious an” serious crisis. The food
problem has become the burning topic at
present. Wherever we go, whether in the
aeroplane or in the railway train, whether
in a social gathering or any where else,
the talk is about food and thi; talk
occupies a most prominent place. This
means that a very large number of our
people, almost the whole of our popula-
tion is affected by this burning problem
of food. Surely, it is the people's
birthright to get a square meal, whatever
be the form of the government. It is
therefore quite easy to realise the depth of
the misery of the people and their
physical and mental agitation when food
becomes so scarce.

Such being the gravity of the situation,
I must pay my tribute and express my
appreciation of the gigantic efforts that
are being made by our very energetic and
dynamic  Minister of Food and
Agriculture. He has been devising all
sorts of plans to control the spiral of the
rising food prices. But even though we
read in the papers that prices are being
controlled and they will soon go down,
the next morning we find, Sir, that the
prices have shot up instead of going
down. In today's morning paper we find
that the headlines are like this "Wheat
prices in Delhi shoot up. Traders seek
excuses “'d find one more." This is the
type of news with which we are met.
Unfortunately the odds seem to be against
the present Minister of Food and
Agriculture. In fact the situation may be
depicted by the familiar words—

YOS AT AT FET ST T %

Public faith i very much shaken in the
assurances and encouraging pictures
given by the Government. It is all the
more so because for some reason or the
other, the promises and hopes of a better
future in the matter of food given in the
past on so many occasions have not
materialised.

The question naturally arises: How is it

so? What is the reason for such a crisis
developing so suddenly and
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abruptly? I, such a situation an un-
expected one. Has there been followed or
is being followed a satisfactory and
correct food policy? The answer involves
the careful consideration of a number of
factors and I shall try to briefly dwell
upon them.

Food Sitiiation

First of all, I must say that this problem
really should be taken up as a national
problem. Naturally there might have been
mistakes committed in the past and
hundreds of mistakes might have been
committed before the present condition
was arrived at but I think this is not the
time when we should be quarrelling or
fighting here in the House as one party
against another. Let us at least for the
time being forget the past and let us all
put our heads together to find out a
satisfactory solution. There have been
suggested a number of ways. Of course,
production, price and control are among
the main factors which have been
mentioned. It has been suggested that
there should be complete or partial State
trading. Well, so far as it goes, it seems
quite all right, the plan may be good and
correct but everything depends upon the
correct implementation of the policy. Our
difficulty in this country has been that we
set up a large nurgber of plans which are
quite nice on paper but when we come to
implement them we find that they do not
bear the fruits expected of them. If we go
to the smaller places we find the sorry
state of affairs of the working of the Fair
Price Shops. Of course, the name is very
good but one can find many an unfair
thing being done in those Fair Price
Shops. 1 am told, Sir, of course, I must
say tnat I do not bear personal witness to
this but I am told that the grains that arc
supplied to these Fair Price Shops are
such that portions of good grains are
taken away and the weight is made up by
adding dust, etc., with the result that
when the people go there they get
disgusted so much so that, I know
personally, many people do not prefer to
buy grains from those Fair Price Shops.
They go to the private
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dealers and pay a high price for good grains.
1 stated this only to emphasise the point that
even when State trading is brought into
existence, one has got to take proper
precaution to see that it works in a nice,
correct and useful manner. If we only have
this State trading on paper and if we do not go
into the details to see its working I am afraid
it will not give us the expected results.

The hor. Food Minister stated a number of
points concerning this matter. There was the
question of the levelling of prices. Naturally,
when he has set up a committee of experts in
economics, we should leave this matter to that
committee because they being experts are
expected to go into greater detail about the
matter and when their report comes before us
let us hope that they will prove useful for
dealing with the problem at hand. I should say
that when the levelling of the price is decided
upon naturally one would be taking into
account all types of factors but the important
point is that the price of foodgrains should be
stabilised at a level commensurate with the
pay ard salary allowed by government ard
non-governmental ~ agencies  to  their
employees. In view of the high price of the
many other associated articles if food prices
are to be fixed at a high level I am afraid this
will not be very helpful to the public at large.
Therefore, great care should be taken when
the price level is fixed.

There are two types of problems before us,
one of which is that todey we find that prices
are soaring high and it is becoming
increasingly difficult for the public to buy
foodstuffs. This means that we have got to
devise ways and means by which the avail-
ability of cereals may be increased. This by
itself involves several factors, and the most
important individual factor naturally is rise in
production. One has got to devise means
whereby there may be improvement in the
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raising of crops. A number of speakers
have spoken on this and I need not go
into elaborate details but various fac
tors like seeds, fertilisers, irrigation,
agricultural implements, crop diseases,
labour and other connected things
have got to be taken into considera
tion. As far as seeds are concerned,
there have been complaints that very
often seeds of the right type do not
become available to the farmers in
general.  Fertilisers, we have very
often been reading, are very much in
short supply. Somehow, the agencies
that are set up by those in authority to
do so do not come into practical work

ing within a reasonably short period
of time. Reference was made by one
previous  speaker regarding the big
fertiliser ~factory to be erected at

Trombay near Bombay. I myself have
seen, during the last two or three
years, buildings coming up, quarters
being erected and so on, but so far as
the actual working of the factory is
concerned, We do not know when it
will come into existence. Now, the
condition of the country being such, is

it really right that this organisation
should proceed in such a leisurely
manner? Government was quite aware

of the fact that we are running short
of foodgrains and fertilisers are re

quired urgently. Could they not ex
pedite the matter? Of course, if the
question were to be asked, they will

give reasons and sometimes it may be
difficult for us to contradict the rea
sons but we have got to see whether

the thing is actually done or not or
only the reasons are given how
ever claborate they may be.
Regarding crop diseases they have

set up plant protection offices. 1 know

from personal experience of some of
the plant protection offices that al
though on paper they are filling in
the routine matter, reports, etc., in

actual practice we have not been find
ing satisfactory co-operation from
these  Departments. (Time  belt
rinoO Sir, I mav be allowed some more time.
I have got a number of points. Previous
speakers have taken 40 and 45 minutes each
and I do not speak very often.
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THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) Everybody has to be
accommodated. There are over forty speakers.
I want you to try to finish as soon as possible.

PRrROF. B. N. PRASAD: Some people have
been given 40 or 45 minutes.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : That is according to the party
arrangements. You need not go into all that.
You please try to wind up.

PrROF. B. N. PRASAD: Allow me to just
state some of the points at least.

THE VICE-CHAIRMAN (SHri M. P.
BHARGAVA) : 1 won't be able to give you
more than five or six minutes. That is why [
am telling you to finish as early as possible.

PrOF. B. N. PRASAD: Well, Sir, as I said,
the primary factor is the improvement in the
production of cereals but the improvement in
the production of cereals by itself cannot
solve our problem. It is a positive source but
then you have got a number of negative
sources to dispose of regarding the cereals
that you produce. Such a one is the storage
business. The storage system in our country is
not scientific. As a matter of fact there is a
huge amount of loss on account of the faulty
system of storage. If on the one hand we want
to raise production, we must on the other hand
also see that our storage system is of the right
type. No doubt a beginning has been made
through the Indo-TJ.S. Agreement No. 31 of
1963 concerning projects for modern storage
of foodgrains, but its tangible results are so
far very insignificant. Therefore I should like
to emphasise that due attention must be given
to this storage business.

Then there is the question of protection
against loss due to insects,
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rodents, pests, etc., which is very heavy. As a
matter of fact if statistical results were to be
relied on there is a feeling in certain quarters
that the annual rise that might be effected in
the production of cereals may be even less
than the amount of annual loss due to these
insects, rodents, pests, etc. and due to the
careless way in which foodgrains are stored in
the country. So if we are giving so much
emphasis on the one hand for raising
production we must give equal emphasis to
preserving those things from being lost due to
such factors.

Food Situation

Another step that is necessary is about the
safety and efficiency in transport. Many a
trouble has arisen on account of inefficiency,
delay and loss in transport. Sir, I am in a
hurry and I am only touching on the points; I
am not elaborating them.

These are anyway temporary measures for
improving the situation. Even if e take these
the time for harvesting is still very far. The
wheat harvest, as you know, comes round-
about April. All this that we are doing is to
cover the intervening period but the Ministry
of Food and Agriculture must also draw up a
policy which may be satisfactory in the long
run. The Ministry of Food, I may say, is not
only , Ministry of Foodgrains but it is the
Ministry of Food. And food does not consist
only of grains. Food involves many other
things which go to satisfy the hunger and
keep the human body supplied With the
requisite energy. Therefore it is necessary that
we should consider the other items of food
which might help us in preserving or lowering
the  requirement  of  cereals.  The
recommendation of the Indian Council of
Medical Research regarding cereal
requirements per person Per day in our
country is four hundred grammes, but the
average consumption comes to 470 grammes
Per person per day. As against this
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cereal consumption in advanced countries is
only 328 grammes per person per day. Still
the average Indian gets only 2100 calories per
day as against 2700 calories of minimum
requirement. All this shows that there is
absolute necessity for supplementing cereal
food by other items of food.

Now, next in order would come fruits and
vegetables. In our country there is enough
production of fruits and vegetables but on
account of various difficulties including trans-
port, processing, preservation, etc. tie fruits
do not reach the consumers in time. As a
matter of fact the estimate is that due to these
faulty arrangements only 40 per cent of the
fruits that are produced in this country
actually reach the consumers. Therefore
arrangements must be made to tackle this
situation. There must be refrigerated system
of transport, etc. so that distribution of fruits
and vegetables may be improved.

Then we know that a very large section of
the Indian population consumes fish. From
the medical point of view fish is said to be a
very useful item of food. Now a surprising
thing that I would put before the House is that
we in India have got a coastline of about
3,000 miles, 17,000 miles of rivers and canals
and a considerable area under tanks and
ponds. Yet our annual catch of fish amounts
only to 1,4 million tons compared to 12
million tons in the small cour.try of Japan.
India can easily become one of the largest
fishing nations of the world if this industry
could be organised properly and it will greatly
make up the deficiency of cereals. The price
differential between the amount received by
the fishermen and that paid by the consumers
in the interior is generally as much as 300 per
cent. If this be the state of affairs, it means
that a proper regulation of this supplementary
item of food should be made.
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I might just say a word about poultry.
Poultry is the best source of high grade
protein. Although some stimulus has been
given to poultry by the Government, still it is
far below the requirements. If you take the
statistics you will find that even now there is
an average of only eight eggs per person per
year in our country. If we take the number of
birds into consideration then we find that
there is one bird for four persons in this
country whereas in Denmark there are seven
birds per person. My idea of giving these
figures is only to lay emphasis on the
necessity for improving poultry development
in the country.

SHrI K. S. CHAVDA (Gujarat;: The
majority are vegetarians in India.

Pror. B. N. PRASAD: That is
questionable; 1 do not want to enter into a
discussion of this type as to whether the

majority is vegetarian or not. Even
vegetarians take eggs.
THE VICE-CHAIRMAN (SHRI M. P.

BHARGAVA) : Professor, please try to finish.

PrROF. B. N. PRASAD: I am coming to the
last point. Therefore 1 would request the
Minister of Food to consider the problem of
food from the various points of view. On the
one hand we may raise the production of
gliins; on the other hand it is equally
necessary that we should set up a food
industry and I want to lay special emphasis on
this point. I want to say that due to the lack of
a proper type of food industry in our country
we are incurring a lot of waste. To give an
example, after de-husking the percentage of
head rice that we get in our country comes to
about 58 per cent only compared to about 72
per cent, in other countries. If we had a proper
type of arrangement in this respect, we can
easily raise th, amount of available cereals
even in this way.
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[Prof. B. N. Prasad.]

Then. Sir, the bran that we get can give
us a good amount of edible oil. It can
give us food.

Then, another type of thing to which
we have got to give attention is milk
products. Now, the milk industry in our
country is in a deplorably condition.
Perhaps we have got the largest number
of cattle in the whole world, but our yield
of milk is comparatively very small. It is
said that to equal the milk that is
produced by one cow in the United States
we require seventeen cows in this
country. Then, there is another problem
connected with this milk.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : I am afraid I will have to
stop you now. You have taken thirty
minutes.

PROF. B. N. PRASAD: Two minutes
more. Special attention should be given
to breeding the right type of cattle. As a
matter of fact, we have got a number of
cattle which occupy so much of area
without giving the proportionate yield.
As a matter of fact, if I may say so, there
may be a selective type of birth control,
even among these cattle. Then, Sir, I was
just emphasising on the food industry
and I will make .

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : You may emphasise it at
some other time. I am afraid you are
taking away the tim, of other speakers.

PrOF. B. N. PRASAD: Half a minute,
Sir. Lastly, I would suggest that, in view
of the importance of setting up a food
industry, the Ministry, instead of being
designated as th, Ministry of Food and
Agriculture, should be called "the
Ministry of Food, Agriculture and Food
Industry." Then only it will be possible
for us to get from all possible sources
edible things which will go towards
diminishing the actual amount of cereals.
And that will solve the problem of the
country. Otherwise, I am afraid that,
with all the rosy
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pictures that are being given, it is
only hoping against hope. 1, there-
fore, strongly recommend that =a
food industry should be set up.

Food Situation

Thank you.

wATC! Afraa awenpnd are (-
) WA AATHA ATEA, W AT
grm & @ g s fow g am
T2l ®T FHI AW 97 F qET F1 A
& 397 TAY FEA & § 917 789 3
W AT AE AT 91 | ¥ AW W Al
T fF S7F A W TEy § A i
FET WAT T AT T | FET FAT Ty
et 2 f gurr s G & g
W wy # faad g8 2reg @ @ 2

HTR & FATE AW WAl H2 fafqez
g7 XO q AL WTAT APAT § | WTOET
Tt Aifoardy, TeEd e, geae favig
T ORI GEE FT IH T G Fi4
F qE & FOT AR qOw F favEmw
T § o A ATHAT AT TET GAHAT |
FET GATY AFAT g1 TEN 3, A ZA AT
araaT Fifgd | wAsr G347 v
fame & s wifas s &% da @
THFT ATfEed, AT A7 g9 wlagas
SRSAT WA H ZAT 2 | 9ver a7 ARy
woTe & fA% WA W9 7 T4 7H
ANH TFA § ATFA AR AT A
AmH § g7 w1 2 wifgd ) e
# wiET WM TEar aifEn fE oaewere
#1 W 7 A fFav sy &, w=re g
2, 9% 9% W3 ¥ § UHT ¥ 7 A
I T AW TFA |

7T 7% BH OF F R 9F q9
g ue ArE I 97 &4 T F 0
WIEE WH WE W AT < F e
IqaT Gargw &1 arw, fewa feam
fireft ®% gamn =fgr v fam 9w
F1 gyAqm # feaar wfeemzae frg
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THEIT H ITANT FIA A FAAT qGAT
2 fow & 39 @1 @rq fFae #7 ans
# AT qAAT AR IW ATE AT |

frae & afT 9¢ & gugar oW
AT EAT TATRAT § | ATEET qgeA
H qger FA T F9 qG1 6 4 | ATCErEr
F AAE ¥ AR AEE!  GATHE
oA qrEr dr SHW 9T & &6
FAT AT 47T TS "OA g% | AT W
w7 A F fHEE gEe @ oaw
T FE@A U 4, 787 @a 4 fF oaw
Ferr Frar aar, feaer at =
faar @ fFm g% e F71 |@F T
T AT WS ATEET qgde A
Taq & 2 @ 5 framt £ oF &50-
arrifeeg AmreEr F4 &  fad awr
AT & AT 7% A F Fa faedr &F
i &, TAar #1 aE s oar faaw
W oW Ag A For AT T | qave-
Yo H @ # agl 41 a7 faedr 7 gwre
ggr FAT AT TAT | a9 7T A T
a7 41 fw faeet & = 21 767 AF
& e &y 1 sa & Fo AT 2 OA
AN | FF Ho6! 778 4 JTAIT FTA =70
g, 71 o1 fawm s=mT 9=ar A
38 AR § FAT A Aifen v owwa
F wrfaT 9% Far 9% | THl F faer
# F9 % T FT TR TET T F7 FATAT
Tl & |

ffam &1 77 9¢ 3 TW §
g A wleamae faear wifgr,
g &1, dar w1 aer faemr aifae,
w=w o faew =ifgd #iT 38 %7
FzrEs % % aw fae &1 wOmT
qeaT Wifgd | WA uaEEe O &
Fit f@r w7 | AT I T AW fFAr
WM | TH YW KN AAS TEAA AT
feardr &g §OFIC ¥ FAT g AT
TOFT d5MEeq g1 AIfET |
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T T A E W Al ag
g & gav m@w ¥ e #1oe
FT QI A qg faer W qeaw §
a1 AN F1 [F TR A1 ¥ 74 faear
a1 w7 fEAT ST &1 FweE g
woia arg ar 9z & B v At e
gaw % wen wfaal 1 svwew ag
F AT & W WA ot faviw e
Fera gom g g% &rem & aeeg s
g A & g &

wdl 79 faq 9@ &1 o wAea
¥ aaedt § | wer wRw 9 qeeE
FT AIET 9T UF 41 A ZAT § weA
vz &1 f 3@t & 19 99, =7 s
T wFaT &A@ a1 gz favig g
mﬁrmwagrmmmg
FEI TUH TH(AZ AE0 21 A% | FH

TEaE # OFE A §OAWI AgT W
WZE FAE FT AW A @ § afwa
T FH OF a7 T T I G WAH
A & YW F AA FT ATHAT Al
F7% ARTC A1 FA FT AT § | I9
#1 g Zf g & | foae fame
aga £ | f@am #1 Fe G @
T FATAT ZAT WEN | WX AZ HTHAT
g &1 T FET Al A d FE qm|
A9 WY UF J1F H &1 FwEar 47

FT AT F1 AT T OF T
7z 77 g fF 43T # w9g ¥ g
AT AT FAT EH T ZIATA &1 TF A81
awa 4 ! gafuma afaw & "@37 5w
FT AT FT ZTATA F1 TCANT A4 FAT
#ifea qr | faa wogd #1 w7 gz
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[wardY winda seaqar€ @)

u mifas B om o sw W fEedr
FATE T W, FW W7 A fEAr AwATE
At & fam @i 7 arf o A7 A
7 g & g w0 a7
fear s v 3w #1 s E S A
feriert, @ a7 et feom, siemEae
fader Wt &t Foare W AT
41 Ay {7 foem st Tt A7 @ 4
T A qE TEL SAIET FAT KT HFAT
& Ul g W1 awEaT g &1 Sl
2 | 9T W g d EH WA
wET 931 AE W Awd W AW
AT YATSH F ATH WA AEL &L AR |
I % weae fow v ¥ ww e
€1 gi<feqfs &1 am 321 F7 F&
FEATH FOG § & A few A< ¥ gure
AW w1 WAl ATEd &, ¢ A1 W A
T AR WTEr 2

v ary A it 7 fw e e
adfr Tv # fra7 @ w4, 98 T
W A7 7 T @ W I AT FE
HATH FT ATH AT ZATAET & All
EATE X9 W g4 Ag wifE 9% AT o
g & W ) wmere G ug faig
77 famr 2 f& wpnoded Fwee W
St FOw W A e Al gad
7TE W T 9E sy g ¥ 9 79
a3y Pzt swfqar & 3 deef
F1aq w79 & g s frar s
ArgAn w4 & fAe 1 wefagr seeed
¥ 3¢ wrgaw 2 B ot & we
FOETT W W W g Al §H 9
FrgTrfea F9ET w1 KA AT, THIY
feamT &1 74 am faaq w17 37 @1
g &8 wEST AW |

afan § a7 wwar § feoew
oTAT WY UHTEEAT R E1 4 i
afew @r fofaedta & #Te o1 wwT

[ RAJYA SABHA ]
| s @t afEge s osw AT oAl

Food Situation 1872

gaer Pt At wofey fs w9 & sl
o g1 ) e e @ 0 gw 5w e
#1 gwAr qq W7 3w owwa w@r afe-
frafq &, am @g 72 & =9 @1 IW
FCADA | GHIW & AW A FIA 8
AT WIZ SIS0 F AW W ag A F
UIT I Od AT FTH A1 99 Al
# wqify foarr w1 ot & w1 WA,
Faer wfzam &0 FiEg, wwR a4 T
7 fewz & 217 39 93q 2 1 A1 wav
W AT GE U WY gued w41 Wi
T (AT F 317 qad & T W qaeT
T AT WATH ¥ AT &1 424 9 TF
T |

AT W TET £ fF wewdr 4
LE U (CE S R 11T A B L
AT wT SNl SARI AT
T afed | w7 EW 3 W AHATE
T & Al THFHT WAL WA T [T |
rafan & [t g v an a7 @ ais
HAH 7, G4 AT 43 ¥, 7 g9
u% arq 35 &7 fqor %% ) waw faoig
FA F WL TR A0 ® ©1 0 qIAl
F1 AT A4 § B U A avw afew
qT A% FH AN €T F AWK qgl w4
a9 A% &4 30 W14 o wORTE AET AT
A% F ) wE g wdar g fE g
gl sg guw q1 afefefy 3 3w oW
g T AT |

Sum NAFISUL HASAN (Utlar
Pradesh): Mr. Vice-Chairman, [ rise
to support the food policy of the
Government a2: enunciated by the

hon. Minister. The hon, Minister in
his short but concise and Jlucid
speech has dealt in an outspoken
manner with the causes that have
resulted in the present crisis. He has
also dealt with the remedial steps
which are proposed to be taken by
Governmenf. [ sm very happy, Sir,

. that the hon. Minister has emphasised
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the evolution of an integrated food policy
with regard to production, distribution and
price of foodgrains. To my mind the malady
has been properly diagnosed, and I have no
doubt whatsoever in the efficacy of the
treatment proposed. It is not possible, Sir, for
me to deal with the various aspects of the
question in the short time which is at my
disposal. I will have to confine myself to
simply touching a few points.

The first point on which I want to express
myself is the zonal system which was
probably introduced in March. I have not been
able to appreciate as to why it was introduced
It has very adversely affected the deficit
States without in any manner benefiting the
surplus States. I will refer to page 8 of the
Review of the Food Situation, the booklet
supplied to us by the Ministry in which the
prices of indigenous wheat in different States
in August 1964 are given. It shows that in
Punjab the price was Rs. 49 per quintal. Of
course in Maharashtra it is the highest; it was
Rs. 104 per quintal. In U.P. it was Rs. 80 per
quintal at Allahabad, and it was Rs. 87.50 at
Saharanpur per quintal.

The per capita income in U.P., as
everybody knows, is lower than the per capita
income in the Punjab. The expenditure on
food in U.P. is, having regard to these rates,
practically double that of the expenditure per
individual in the Punjab. It is only to be
inferred that as far as U.P. is concerned, the
average poor class man cannot have the
capacity to purchase food at that price. No
doubt the grain supplied by the Centre at the
fair price shops is sold at the rate of 2J seers a
rupee. But this is only for cities, and at the
most only 5 or 10 per cent of the rural popula-
tion can get benefit from it. It is estimated that
at least 40 to 50 per cent of the rural
population do require this relief. So, speaking
of the zonal system, if there had been no
reslrie-tion, if there had been a free flow of
foodgrains from one State to the other,
naturally the producer in Punjab
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would have benefited by getting the higher
price because in Punjab there is no scarcity of
foodgrains. The supply is more than the
demand and therefore the prices are lower.
Although it would have levelled the prices in
other States also, at least the Punjab producer
would have certainly got more than what he
actually gets under the zonal system " The
only persons who are likely to benefit from
the zonal system are either the hoarders or the
smugglers and nobody else. 1 cannot see any
justification for it. I think the hon. Minister
has only said that this question is under
consideration and that a certain decision is to
be taken before the next harvest. I can at best
presume that this zonal system is going to be
abolished. But why wait till the next harvest
season? This morning's paper says that smug-
gling is continuing even now. What should I
understand from the "next harvest"? Is it
intended to be abolished from the next harvest
of Rabi crop or the harvest of Kharif crop?
Kharif crop is about to come in about a
month's time. So, my submission is that the
zonal system has got to go and the
Government, I am quite sure, will take early
action in this matter.

Food Situation

The other point to which I want to draw the
attention of the Ministry is the acute shortage
of foodgrains in U.P. I have got some figures
which I have collected from the Government
of Uttar Pradesh, which will go to show that
the production of food-grains which stood t
142.53 lakh tonnes in 1960-61 has come
down to 116.18 lakh tonnes in 1963-64. There
has been a gradual decrease in production in
that State. The requirements of the State come
to 156.51 lakh tonnes. So, there is a deficit of
40.33 lakh tonnes. On this subject, in this
Review of the Food Situation, it is said:

"U.P. has suffered from the largest
shortfall in production of wheat. The
production of wheat in U.P. this year was
only 27 lakh tonnes as against 32 lakh
tonnes during the previous year and 41
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lakh tonnes in 1961-62. This shortfall
in production has created serious
difficulties for the Government of
u.p."

They have also said here that it has now
been decided to send 1,05,000 tonnes
every month to that State. I may,
however, point out that this quantity is
most inadequate because when there was
not so much difficulty, even then the
Government of India were directly
making issues from their own stocks to
the KAVAL towns—Kanpur, Allahabad,
Varanasi, Agra and Lucknow—and also
to Meerut and Bareilly—20,000 to 25,000
tonnes per month. Besides that they were
giving a monthly quota of 68,000 tons of
imported wheat to the flour mills in the
State. The entire production from the
flour mills was taken over by the State
Government for distribution through fair
price shops. So, even before this serious
situation arose, the Government of India
were sending 68,000 tonnes plus about
25,000 or 20,000 tonnes—about 90,000
tonnes—of foodgrains to Uttar Pradesh.
So, in this promise of 1,05,000 tonnes
there is an addition of only 15,000 tonnes
which, in the situation that obtains in U.P.
now, is most insufficient I can only tell
the Government that only yesterday I
received information that in my own town
wheat was selling at 14 chataks per rupee,
and it has already appeared in the papers
that in many towns the price of wheat has
shot up to Rs. 40 or Rs. 45 per maund. I
need not go further into the matter
because we have apprised the hon.
Minister of the difficulties which we are
facing in U.P. and he has promised to
consider the matter favourably. But the
acuteness of the problem is being 'felt just
now. I am reminded of a line of Ghalib
which I quote:

[ RAJYA SABHA ]
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T[Ena wrAr % aurge 7 #T0 dfwa
AT &1 ATAT 0 ARHT @I E1 aF 11

So, please do not delay. Take imme-
diate action. Otherwise, very serious
consequences are bound to follow in the
State of Uttar Pradesh.

Mr. Vajpayee has said that there have
been deaths on account of hunger. I have
no information about that but if it has not
happened till now, it is bound to happen
in a few days hence.

Sir, the Government has decided to
fix the prices of foodgrains. I have
no objection to that. Nobody can
have any objection also to the giving
of incentive which is necessary to
the producer. Therefore, the prices
must be fixed in such a way that there
should be an incentive to the pro
ducer to produce more. But one
thing has to be taken into considera
tion. Also, the prices must be fixed
in such a way that they may come
within the capacity of the poor consu
mers to purchase the foodgrains.
What is the position today? Not only
the prices of foodgrains, but the
prices of all other commodities also have
gone up; prices of necessities of life have
gone up. So, the present prices of the
other commodities also are to be taken
into consideration. Of course, the price
will have to be fixed in such a way as it
may be within the power of the ordinary
consumer to pay for the foodgrains. The
prices of foodgrains do affect the prices
of other commodities and I feel that if the
prices of foodgrains are brought down,
the prices of the other commodities also
will come down. A Committee has been
appointed by the hon. Minister and I
think a balance has to be struck and the
price should be fixed in such a way that
on the one hand it should give the
incentive to the producer and on the
other, it should be possible for the poor
consumer to pay for the foodgrains.

I also welcome the proposed State
Trading Corporation. Personally, if

tf. ] Hindi transliteration.
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it had been possible, I would have thought
that the handling of the whole business, from
the producer to the consumer, should have
been taken over by the Government. But I
agree with the Minister and also with my
friend, Mr. Vajpayee, that we have not got the
machinery to handle such a stupendous task.
Whatever experience we have had in the past
of food controls and other things in which
there was corruption, that prevents me from
suggesting to the Government to take that
step. As a matter of fact, if we need additional
staff for doing anything, naturally we have got
to make recruitment of temporary staff which
has no stake in the service and to expect such
a staff to remain honest in the face of great
temptations before it will be vain hope.

(Time bell rings.)

Only one thing more and I have finished,
Sir. It is not only the scarcity which hag led to
the abnormal rise in prices but it is the scare
about that scarcity, the feeling that there is
scarcity in foodgrains, with the result that on
the one hand the consumer wants to buy as
much as passible and on the other hand the
producer wants to hold it on and the hoarder
also wants to keep it back in the hope that the
prices will shoot up further.

Then along with the proposed Corporation I
do suggest that there must be sufficient stocks
to keep under control the prices of foodgrains.
Even now we are importing between 4 and 5
million tons annually. It has been so at least
this year. Although our final solution of the
problem will come only when we are able tc
produce enough to feed all the people, but if it
is necessary—and I think with the experience
we have had it is absolutely necessary that—
we must have buffer stocks either by
procuring grains in the country or by
importing them. Once it is realised that there
is no scarcity in food, there will be no holding
back of 'foodgrains and there will be no
shooting of prices. With these words I
support the motion
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which has been made by the hon. Minister
and the amendments approving the food
policy. Thank you, Sir.

SHri K. V. RAGHUNATHA REDDY
(Andhra Pradesh): Mr. Vice-Chairman, Sir, at
the very outset I must congratulate the Food
Minister who has come forward with a very
imaginative approach to the entire under-
standing of the food problem which, if
implemented properly, would go a long way
to solve the food crisis of this country.

Mr. Vice-Chairman, it is very easy to
become rhetorical on this occasion in
describing the conditions created by hunger
and squalor in this country. But what is the
need af the hour? The need of the hour is a
dispassionate understanding of the problem
purely from the point of view of economics
and the condition that is prevailing in this
country; otherwise we are likely to be misled
by emotions. So, Sir, in the limited time at my
disposal I would like to make a reference to
certain points only instead of making an
elaborate speech.

Sir, the question is whether it is the
question of production that is at the root of all
this problem. It is not exactly so. There is no
denying the 'fact that production should be
improved by every means. And production
has increased from 77.51 million tons in
1962-63 to 80.87 million tons in 1963-64
while the prices have risen by 17.79 per cent.
Hence it is not the production crisis that can
be responsible for the immediate rise in
prices. Sir, I am quite aware of the fact that
production is absolutely necessary, but to
attribute the entire crisis to the question of
production in the present context relating it to
the price system is not correct.

Then, Sir, another argument that is
advanced is that the population growth and
migration from urban to rural areas ar,
responsible for this rise in prices. Between
1950-51 and 1962-63 the population has
grown by 27 per cent. The percentage of the
rural population to the total popula-
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declined from 82.65 to 82.03. It shows that
there was migration o'f rural population to
urban and industrial! areas. But while the
population has grown by 29 per cent the food-
grain production has increased by 45 per cent.
Therefore, the argument that population
growth is solely responsible for the present
price rise is not a correct proposition in
economics.

Motion regarding

Another argument that is advanced is that
due to increase in money supply some
prophets of dispensation have come forward
with an expression that because the supply of
money has increased, naturally or probably
according to the quantity theory of money in
economics—the pricey have risen because of a
large quantity of money in circulation. Sir,
during the 13 years of planning, while the
average rate of economic development was
3.5 per cent, the money supr ly has risen by
4.4 per cent. Bank credit by scheduled banks
in 1955-56 was 760 crores while in 1963-64 it
was 2,000 crores. Even though there is an
increase in output by about 5 per cent, from
1960-61 to 1962-63 and a further increase i,
1963-64, including the imports, on the supply
side the. commodity stock is of the order of
Rs. 1,500 crores .and on the demand side it is
about Rs. 4,000 crores. Thus there is an
imbalance as it is, but this kind of imbalance
alone is not responsible for the rise in prices.

Another curious argument that has been
advanced is that the rise in per capita income
is responsible for the rise in prices because
people now come to buy more> consumer
articles. This argument also does "°t stand
validity in economics. The fact that the per
capita income has grown by 9.5 per cent,
during the Third Plan is sought to be used by
some to base an argument that there is a rise
in the purchasing capacity and it is at the root
of the mischief. It is no consolation for any
common man in the street to be told that the
per capita income
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in the country has risen while in fact that is
the question to be considered. How has this
distribution of income taken place?

Sir, from the figures given in the Reserve
Bank Survey, which has conducted a research
into the income distribution, in 1956-57,
20.98 per cent, of the population got 22 nP., i,
1963-64 it hag risen to 25 nP. In 1956-57,
43.8 per cent, of the population got 55 6 nP.
whereas in 1963-64 it got 62 nP. and in 1963-
64, 30-4 per cent, of the population got Rs.
r04 instead of 91-1 nP. in 1956-57. The
question is that about 94 per cent, of the popu-
lation do not get Re. on, per day. If that is the
nature of the income distribution, how is it
possible to say that there is a rise in the per
capita income of an ordinary citizen that is
usually sought to be attributed to a rise in the
price system? The very approach to the
problem of income distribution is not properly
considered. Unless it is understood, the rise in
the per capita income of an ordinary citizen
cannot be correlated to the rise in the price
system of the country.

Next I come to the producer's share of the
consumer price. Naturally the producer who
has got the capacity to stay gets about 75 per
cent, of the price whereas the majority of the
producers who have to make distress sales
during the harvest time get not more than
about 50 per cent, whatever the rise. So
whatever the rise in price, it on/ly goes to the
middleman or to the rice miller or to the
people who pledge their commodities with the
banks.

Sir, another very curious argument that has
been advanced is that because of deficit
financing the prices have increase” and,
therefore, better stop the deficit financing.
Thig question will have to be viewed, Sir, both
from the statistical point of view and also
from the economic development point of
view. Sir, if we take the period between 1961-
62 and 1963-64, the investment has risen by
Rs. 900
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crores. But the prophets of dispensation, who
argue that industrial development should be
shift© agricultural development, forget that
w.nile deficit financing of the order of Rs 900
crores has been made, Rs. 700 crores have
been realised by the Government by way of
taxation, and the very gentlemen forget that it
is only the private bank which have given,
during this short period of a year or two, Rs.
570" crores of credit to the private sector. This
in fact is mainly responsible for a large rise in
prices. This fact can be viewed if once you
U'ke- into account the advances made by the
banks towards food articles. Last year it was
Rs. 157 crores *md in 1963-64 it is considered
to be Rs. 135 crores and previously it was
about Rs. 140 crores. Therefore when more
than Rs. 130 to Rs. 150 crore; are being
advanced by the banks towards food articles,
it is very easy for the hoarders to stock
commodities and therefore this also explains
the way the food pricesi have risen.

I thank you very much for the time you
have given me. I do not want to take any time
but it must be understood that the argument
that because there is deficit financing, theie is
money in circulation greater than what the
necessity of the situation would demand, there
should be a shift from industrial development
to agricultural development;—this argu-
ment—ig a misunderstood argument by those
who do not understand the operation of money
and finance in relation to banking and
economic development. If at all this problem
is to be solved, if the Government comes
forward and takes a bolJd step to nationalise
the banks and adjust the finances using the
mechanism of financing by banks for the
development of industries!, then this problem
of prices can be solved and I congratulate the
Food Minister for coming forward with the
Foodgrains Corporation. I hope it would not
only be a Foodgrains Corporation but it would
ultimately succeed to be a Food Articles
Corporation.

[ 17 SEP. 1964 ]

Food Situation 1882

SHRI M. GOVINDA REDDY (Mysore):
Sir, since the time the problem child of food,
has come to the hands o'f Mr. C.
Subramaniam he has fathered it well.

THE VICE-CHAIRMAN (SHR1 M. P.
BHAKGAVA) : There he is.

SHRI M. GOVINDA REDDY: He has
fathered it well. He has neiiuer spared energy
nor initiative nor his time nor even his health
in taking a dynamic course in trying to solve
tins problem I think we must appreciate the
vigorous efforts thai he hag made to solve it. If
he does not achieve, after all his efforts, the
maximum results, nobody can say that it is
due to want of initiative on his part or want of
drive on his part or want of courage or
conviction on his part. The whole House, as
the Food Minister himself has said, was
looking for light on this question from the
Opposition Benches, some of whom went to
the extent, extreme extent, of taking up an
agitational approach and eve, visiting the
jails. I thought that at least in prison they will
have received enlightenment and they would
throw light on this question to us but what
have they shown here? The first speaker, the
Leader of the Swatantra Party, has asked the
Food Minister to do nothing hut copy Taiwan.
He has made-no other suggestion but to copy
Taiwan. I ask him, is there no country in the
worlc to take an example of, excepting Tai-
wan, where for all I know, there is no
democracy but there is only feudalism? And
even from the limited point of view of
agriculture, I do not think it is an example to

copy.

SHRI P. N. SAPRU: (Uttar Pradesh): But
he is a fendalist himself.

SHRI M. GOVINDA REDDY: Yes. That is
why it ig in consonance with the aims of his
party and the outmoded economy of his party.
Therefore he has come forward with an
example which suits him. From the next
speaker, the learned  Professor,
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the Leader of a Party which has ex-
changed the letter 'P' with 'S', T thought
some more knowledge and some more
help would oome. ir. solving iiiis problem
hut unfortunately instead of devoting his
time tc constructive suggestions, he has
tnought fit to be very harsh on the Food
Minister. He ha, blamed the Food Min-
ister for not giving details. 1 *"o not
know what details he expected. The Food
Minister owned that this is a difficult
problem. He said that we should make an
integrated approach. He said that the
administrative ~ machinery and the
Extension Schemes have to be reviewed
and re-aligned. He said that research and
proper equipment will have to be
provided to the peasantry. He said that a
comprehensive White Paper he is going
to place reviewing or giving a rethinking
about agriculture and inviting the House
to make its contribution to that White
Paper. The Learned Professor has thought
fit to blame him for not giving details of
the Corporation. Naturally when it comes
before the Parliament, then we will
discuss the details. This is not the time to
discuss its details.

The other speaker Shri A. B. Vajpayee
was defending the role of the Opposition
in adopting an agitational approach. If 1
have understood him correctly, he meant
to say, in fact, he
said: %oft RIA “mo |
We do not grow foodgrains by ex
pressing our anger or resentment. I
is true that the situation is difficult
It is true that there is dissatisfactio
but then what is expected of the O

position and particularly from th
Leaders of Parties is not to take t
Satyagrah but to help the Gove

ment. I am glad he suggested to th
Prime Minister that a Conference o
the Opposition leaders and the diffe
ent political leaders should be co
vened and it is a good plan. That wa
I think this Government is most res
ponsive to all contractive sugges
tions and I do not know how anybody
can blame the Government.

'
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Shri Bhupesh Gupta, although he -aid
that he will think this as a national
question and would take a national
approach to this problem, said he was
condemning the Government.

This food question is not a new
question to-day. Food shortage has been
there in this country all along. There have
been famines and those who know
history know that several times famines
had been there. There had been thousands
an<i thousands of deaths even centuries
ago. There have been but that does not
mean that they should recur. I do not
mean to say that, but I only mean to say
that this is nothing new nor can the
Government be blamed for the shortage
of foodgrains because this is a legacy
which we have received all along. This is
not a creation of the Government. This is
not a thing for which the Government is
responsible. There are several reasons for
the shortage of foodgrains and for the rise
in prices. Unfortunately you do not give
me more time and therefore I cannot go
into the question of the rise in prices
where I can show that because of the very
schemes that we are launching, the very
planned progress that we are launching,
because of the thousands of crores of
rupees that we have invested and the
efforts that we are making in building up
the projects which necessitate movement
of population—thousands of people from
one State to the other and from one area
to the other—creates an upheaval.

PrOF. M.B. LAL: it will be better if
instead of criticising the Opposition you
give your analysis of the reasons that led
to the rise in the prices.

SHRI M. GOVINDA REDDY: I am
sorry I have no time to reply to you as I
would like to. All these questions are
there but I have not the time to develop. I
could convince you, I have that
confidence that although the Government
could have
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adopted a better approach, although the
Government could have done more to
solve this question, still it is not the fault
of the Government that this price
situation has come up. This; has eome up
not only in India. The price situation is
common to every country in the world.
Let the Opposition Members or any
Member show that the prices have not
gone up in any country. It is common .
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PrROF. M. B. LAL:
extent.

SHRI M. GOVINDA REDDY: We have
our own Indian contribution to make in
several ways. I need not go into that
question. This question has to be
approached from three strategic points,
namely, production anc distribution,
prices and consumption. Now I am not
going into the latter two because I am in
full agreement with the line that the
Minister has adopted. I am only taking up
the production side because there is a
great risk, and that risk is that there is no
indication that the production will rise in
future unless we review the whole
question of agriculture and the food
problem. Therefore 1 am making these
suggestions. I do not know if I will have
the time to develop all these. Even the
American Ambassador, while opening an
Agriculture University at Mysore, has
said that unless a reappraisal is made of
agriculture in India, there is not going to
be more production of at least foodgrains,
of agricultural commodities, and that this
reappraisal might be made in order to see
that the underlying social forces have a
sense of participation and a sense of pride
in their work. It is to that question that I
have invited the attention of the House
several times and it is that question again
which I want to invite the attention of the
hon. Minister to.

Not to this

Certain things which I am going to
suggest here are not entirely in his power
to remedy, they go beyond him; it is a
matter pertaining to States and the
Cabinet as a whole, and when
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he prepares the comprehensive White
Paper, I would like him to take into
consideration this question. The first is
the psychology and the status of the
peasant. This House will remember my
referring to this question several times.
We have, Mr. Vice-Chairman, not
associated the peasant in administration.
Well, that may be because we
representatives are there, the Members in
the local Legislatures, and the Members
of Parliament here. But there is need to
give more and more representation to the
agriculturist in several activities. He has
to be associated wilh—I am only giving
examples—the commodity committees.
Now the policy of import and export has
a very vital reaction on the internal prices
of such commodities as are exported or
imported, and the grower must have a
voice in controlling it, in shaping the
export and import policy, whether a
certain commodity should be exported,
how much should be exported, how much
should not be exported. If the export
policy has to be decided on, say,
groundnut, he must have a say in the
matter, if it is to be exported, when it is to
be exported, etc. Now I make an
investment thinking that xhe same level
of prices will continue to prevail and I
grow groundnut; but by the time the crop
comes into my hand, the export wiU have
been stopped and consequently the price
will have fallen, and the man who grows
it will not even get his cost of production.
That will be the situation if he has no
voice—I am only giving examples.

The Food Minister must try to
influence his Cabinet to inject practical
elements into the Planning Commission
and into the Food and Agriculture
Ministry. 1 have pointed out time and
again that if we have not achieved
success to the maximum extent in all our
food schemes, it is not because there is
lack of will on the part of the
Government; it is because there are no
people—those who are in charge of
implementation—who have got intimate
knowledge of rural conditions, who
have
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got intimate knowledge of the peasantry. It is
better, whether it is in the Ministry of
Community Development or whether it is in
the Ministry of Food and Agriculture or
whether it is in the Planning Commission,
wftoever has got anything to do with
agriculture and foodgrains must have intimate
knowledge of rural conditions, and therefore
we must inject practical elements into these.
Then there must be a Central coordination
body w,is-a-vis the States, the Centre vis-a-vis
the States.

Motion regarding

Now the Centre has got several schemes,
but then the States will ha/e to implement
them; both food and agriculture is a State
subject; the Centre cannot own responsibility
for what the States do, and in the States, as
everybody knows, agriculture and food have
been delegated to the least important Minister.
In sipte of our late Prime Minister writing to
the Chief Ministers to give importance to this
portfolio, and the present Prime Minister
emphasising the same and insisting on the
Chief Ministers themselves handling this
portfolio, sufficient attention has not been
given by the State Cabinets to this question.
So in every State, if proper attention is to be
given to promote more growth of foodgrains,
more growth of agricultural commodities, it is
necessary that a concerted plan must be going
on, and in order to see that there is a concerted
plan there must be a coordinating body—I do
not know what the machinery will be. I have
also proposed that there must be under the
food Ministry here some Regional
Commissioners. Now there is no knowing
what State is doing in what way about a
particular foodgrain. Well, these Regional
Commissioners must go and sit with the
Agriculture Ministers and Food Ministers in
the States and must try to find out exactly
what they are doing, and if they are not doing
anything, they must induce them to do, and
must also solve the difficulties if they have
any. Now, [ would like him to consi-
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der the question of appointing a commission
to go into the economic condition and the
social position of the agriculturist himself.

Food Situation

Now, Mr. Vice-Chairman, it can be easily
understood that as long as there is a grower
contented with his lot we can expect him to
produce the food-grains. But what is
happening is that the peasant is not finding his
profession paying. So he is shifting to cities
and towns, and due to this shift in population
there has been a growth in urban population
by seventeen million in the last three years,
and then in the last ten years, in 112 cities in
India the population has increased by 9
million or 32 per cent, and the shift in
population from rural to urban area is some
considerable proportion—I cannot lay my
finger on that now. This is because urban
conditions are becoming more attractive. This
Government has given hundreds of crores of
rupees for house building in cities and towns
whereas for rural housing, no, a paltry sum is
allotted. Why? It is because the problem is
colossal and therefore we cannot cope with it.
Is that the reason why we should not try to
solve that question? Now the peasant, he
works hard in wind, sun and rain and he has
his abode in a hovel, whereas in urban areas
one takes advantage of the loans given at a
very low interest; he builds a house and lets it
out at a fantastic rate of rent to others and
makes a profit. This is one thing.

Then if you take education, the standard of
education, everything, is attractive in the
cities, whereas the least important fellows are
appointed as teachers and they are posted to
rural areas. So no man who can afford to
spend some money on education would like to
keep his children in the villages; he would
like to send them to towns. How many can
afford that? Similar is the case with hospital
facilities. We have almost none, I should say.
Now we have some dispensaries—it is true—
but for bigger things he will have to move to
towns and cities.
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Therefore, in every way town life has
become attractive. The job of a mill worker is
much more paying than a tenacre piece of
land would give to a peasant. These are the
conditions which certainly have to be gone
into. In fact it is a very sad trend that the
agricultural population is losing interest in its
profession. Now it is true, as far as record
goes, that there are more landlords; the
population engaged in agriculture is shown in
figures as considerable. But most of these
people, people who own lands particularly
near the cities, well, they do not live in
villages; they live in cbies— number one.
That is number one. T will just mention the
other points and then finish. Number two is
that landowners are not raising crops. There is
a landowner near the place where I live and
he has a piece of land adjacent to mine which
is quite fertile. He was digging up the soil and
making bricks and when I asked him why he
was digging up the soil and making bricks, he
replied, "I do so because making bricks pays
me much more than raising crops." That is the
situation.

Therefore, there is no attraction for the
peasant to remain on the land And there is
another thing. There is no labour to be had for
agricultural operations. You know
agricultural operations cannot be run only by
the family members. At certain seasons more
hands are required aiid either other families
come to help or labour has to be employed.
But today we do not get agricultural labour.
That is the problem they are facing. So we
have to reduce the attraction for the city and
make the villages and lilfle towns more
attractive.

Then there is this question of setting up of
industries. These big industries are set up
nearby and thereby the rural population are
going there
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to that city. There is one sad feature about
this. When the land that is acquired for these
industrial projects— agricultural land they
acquire much more land than they require.
Recently we found in Punjab that some 600
acres of agricultural land which they had
acquired is now found to be unnecessary,
useless an” is being surrendered, These are
some of the things which should be gone into
when we have to improve agriculture.

Mr. Vice-Chairman, I do not want to tax
your patience too much and so I shall only
mention the other points without developing
them. There should be diversification of small
industries. There are some landlords and some
industrialists, they can be encouraged to
invest in rural industries where agricultural
commodities are the raw materials used.
There is another thing which is discouraging
the agriculturist. The Slates are rais-:n?{ their
land revenues. It is within everybody's
knowledge that till about a decade back lands
were surrendered by peasants who had
defaulted in their payment of land revenue. Of
course, now agriculture is looking up. But
now land revenue is being raised by the State
Governments because the States want to
increase their revenues This is a very
unfortunate thing. The Food and Agriculture
Minister should seriously take up this
question and try to see that they do not take
up this question at least as long as we have
this food problem before us. And if the States
insist on raising the land revenue, then certain
extent of holding should be prescribed which
is reasonable, for the purpose of raising this
land revenue.

PrOF. M. B. LAL: That is what I said.

SHRI M. GOVINDA REDDY: They should
have an afforestation programme and it
should be implemented. Now there is great
danger. We are reclaiming forests for
agricultural
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the fertility is going away from the soil.
Forests are disappearing and there is now on
the other hand soil erosion. And goats, the
enemy of forests, they must be weeded out.
There is nothing wrong in it, though this is a
State subject, because everybody knows that
goats are the enemies of forests. But nothing
is being done. This must be done.
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About fertilizers, I do not want to go into
the production of fertilizers because attempts
are being made to increase production. But
this fertilizer is being sold at one hundred
rupees per ton of profit. Fifty rupees profit is
given to the fertilizer manufacturer in the
retention price and fifty rupees to the
distributing agency. How on earth do you
expect the poor peasant to buy this fertilizer
paying 100 rupees more per ton?

PrROF. M. B. LAL: That is what I was also
saying.

SHRI M. GOVINDA REDDY: Very good. I
thank you. There is then the question of
agricultural implements and this is a question
which troubles the peasantry every now and
then. But the Planning Commission or the
Food and Agriculture Ministry, whoever is
reponsible for it, have not been visualising the
need to have a programme for the production
of agricultural implements. They should
prepare a programme of 'manufacturing the
required implements in advance. That can
be attended to.

Mr. Vice-Chairman, there are other points
but I do n'ot want to take up any more time. I
am sure when the White Paper will come up
all these points will be dealt with there and
once and for all we will get a clear
perspective and an integrated approach to this
question. Thank you.

Dr. M. M. S. SIDDHU (Uttar Pradesh):
Mr. Vice-Chairman, I would like t'o
congratulate the hon. Minister

[RAJYA SABHA |
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of Food and Agriculture on his tiding over the
difficult food crisis and having turned the
corner, a'3 he said, because a few months
back it was worse, now it is bad today and to-
morrow it will be better. So it is a question 'of
dealing with a situation which was worse a
few months back.

If one goes into the question of food and its
production, one is reminded of the fact that at
least from the year 1936 onwards we have had
a plethora of advices and less of
implementation, in the year 1936 a British
expert, Sir John Russel, gave us seven
advices. These were better variety of seeds,
better control of pests and diseases, better
control 'of water supply, prevention of soil
erosion, better use of manuies and fertilizers,
better employment of the cultivators, better
system of crop rotation. Then Sir John Simon
said that no substantial improvement can be
achieved in the country by the peasantry
unless they themselves had the ambition to
achieve a higher standard 'of living and the
will to make use of the opportunities put at
their disposal by the Government. Then Dr.
Radhakumud Mukerjee also said that we can
double our agricultural production provided
wi used improved seeds and manures and
utilised the idle or semi-employed labour.
After that we had the Asoka Mehta
Committee's Report and others, including
Lord Lothian's advice.

As far as the price structure is concerned, as
early as the year 1962, measures were adopted
t'o stabilise conditions and to prevent
speculators during the emergency caused by
the Chinese invasion and the Department of
Economic Affairs of the Ministry of Finance
was always scrutinising the current prices and
the price currents to formulate the necessary
proposals. Then the Essential Commodities
Act was passed and certain measures were
also taken 'which included the stepping up of
imports and the building up of adequate
stocks, the instituting of uniform conditions
'of licensing of wholesale traders, regulation
of ad-
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vances and the construction of addi- j
tio/.&l storage capacity and the pro-
curement of food by the State and Central
Governments. Then, Six, in 1964 in the
month of March, certain other measures
were taken which included the formation
of certain committees at the level of the
Cabinet and at the level of the Secretariat.

At the administration level, measures
were proposed to ensure close
coordination between the administrative
activities connected with food and
agriculture and planning, irrigation and
community development projects. These
and some 'other measures were also
taken.

The question will now be asked why
after all these measures had been taken
and after the Essential Commodities Act
was put on the Statute Book, the prices
have risen. Cannot the prices be
prevented from rising? Cannot this rise
in prices be arresrted? The answer to this
will be found in the answer to the
question whether we have tried to
implement what we had tnoufeht of
doing. Here I am reminded of a passage
from Barbara Ward where after paying
high tribute to the achievements  of
India she has said:

"I think agriculture is handicapped by
administrative shortcomings and by
some lack of appreciation of the profit
motive or, if you like, of incentives. In
fact, 1 believe that many of the parti-
cular problems can be only under-
stood in the light Of these two v/ider
issues."

She means patchy implementation and
want of proper incentive to the fanner.
Further she says that theoretical solu-
tions had been generally known:

"There is no secret about this
essential core Of anv effective
programme of agricultural reform. The
trouble lies in its patchy imp-
lementation and, if any one reason
more than any other lines behind the
patehiness, it is the lack of
sadministrative  concentration and
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skill. On the technical side, I doubt very
vnuch whether the universities are
producing enough young agro-nom;

And then she writes:

"l doubt whether they are being
sufficiently persuaded to work actually
in the countryside. Village level workers
often know no more than the farmers,
who do not respect someone who cannot
in fact advise."

I quote:

"On the side of the administration
proper, from the highest level down-
wards, agriculture gets priority in
rhetoric but rarely in fact. No Chief
Minister in a State has taken over the
portfolio of agriculture. The bright
entrants to the civil service head for the
old levers of power—finance—or for the
new prestige areas like industry. No
young collector is likely to feel that his
promition will depend absolutely on
raising productivity acre in his district.
The urgency and interest are simply not
there. So the known solutions do not
receive that charge of administrative
drive and follow— through which would
help them to get off the ground."

Therefore, for the last so many years
through the Plans we have formulated
broad policies and we have implemented
them in a halting manner and that is the
reason why we had not been fortunate
enough to get better economic results on
the whole. The Third Plan Aprraisal has
stated that this has been discouraging. W,
have not done whatever we wanted to do in
a serious manner. The price structure that
we are th nking of should be an integrated
one. Formerly, it was said hat the
maximum price would be paid but now it
is remunerative price. What will be the
difference between the maximum, price at
which the Government used to buy
foodgrains—and this was the lowest price
which was prevailing in the market and
below which it never wanted this price to
go—and the remunerative price is still to
be seen.
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In the case of sugarcane we have seen the
remunerative prices that were asked for and
the struggle that went on between the sugar
factory owners and the sugarcane producers
and the debate and bickerings that went on. At
the same time, we must understand that if the
producers were to produce more as they did in
the case of sugarcane or when they did in the
years 1954, 1&bu and 1960, there is the possi-
bility of prices falling as happened in those
years. The prices went below his cost of
production leaving no incentive for him to
produce more and so I would be glad to know
what would be the nature of the remunerative
price that would be given. It. is not bnly the
integrated price which is required but
something more. The farmer now has lost the
confidence that he will be given a fair deal.
The question that arises now is about the pre-
valance of scarcity conditions. First of all, did
we know that these conditions were likely to
arise? Yes, this Review which was given to us
says that the trend of a rise in prices was felt
mainly from June 1963 in the case of cereals
and pulses. Later on, it was known in March
1964. After that, one has to ask what measures
were taken and why we did not succeed.
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The policy formerly of the Ministry of Food
and Agriculture had been to create more and
more of buffer stocks which would be
released in the market through Fair Price
Shops Once those buffer stocks were used up
and were not replenished the mechanism by
which we could regulate the market was lost.
The people knew it and that may be one of the
reasons why in spite of the knowledge that we
have, we were not able to arrest the rise in
prices. Now, Sir, in those difficult conditions
there was no other alternative but to go in for
import. After these imports came in, the next
question of importance was distribution, a
wider one. Nobody was satisfied with the
controls or the system of rationing that we had
earlier.  Reports are available  with
Government, especially

SABHA ] 1896

those made by Mukerjee and Kanungo on the
rationing system of Uttar Pradesh and Punjab.
They say there that, the administrative
machinery lacks in ability as well as in its
wisdom. Even if they wanted to do something
effective, the machinery was not available
because the right type of policies were not
there.
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Similarly. Sir, every time we talk of control
and decontrol, rationing of this and that, why
on earth can't we have an effective machinery
for distribution, especially when we think that
we have every rtow and then to come to such
a pass? If it were known that market prices
were to rise so steeply then the Centre should
have given a clear directive to the States to
have the distribution done by the Government
on the basis of a card system rather than on
the basis of the queue system which enables
one who comes early to get most and the
person who comes last having to go without
anything. Later on, when cards are issued,
things look better.

As far as my own State of Uttar Pradesh is
concerend, the Centre has promised to give us
1,05,000 tons per month. I was looking
through the papers given to us and I find that
this Review shows a figure of 773,000 tons
given to Uttar Pradesh upto July. 1964, which,
in other words, means an average of 1,10,000
tong per month. [THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) in the Chair.]

So upto July 1964, we were receiving an
average of 1,10,000 tons artd now, under
worse conditions we are being given 1,05,000
tons. I would request the Food Minister to
look into this question. It is not a question of
the figures given by the State being correct or
not. He must take into consideration the fact
that the urban population consists of one
crore. When we take into consideration the
landless labour as well as those holding less
than two acres whose condition is no better
than that of landless labour then we get a
figure of two crores.
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In other words, there is a shortage in respect
of three crores of people and even if we were
to calculate at the rate of six kg per unit (adult
or a child above ten years) we find that every
person has to supplement this by another three
chhataks from the market where the ruling
price anywhere in the region of Rs. 38, R;.40,
Rs. 42 per maund, perhaps even more. So
there is a case for giving more supplies to the
State of Uttar Pradesh till such time as the
kharif crop comes in. The other reason which I
would put before the hon. Minister is that if
you were to create confidence among the
people now by giving them food, they will be
in a better position to part with the rice after
the coming

crop. Otherwise there will be a 3 p.Mm.
tendency on their part to keep

it back with them and the rice
procurement position may not b<, so good as
the Government would like it to be.

Thirdly unless and until the rural population
is supplied with foodgrains the peasants
cannot have the confidence that the
Government wants them to have. As he said,
it is a crisis of confidence. Therefore in whom
have we to create confidence? We have to
create confidence in the small peasant, in the
small farmer, that when the crops fail we will
go to his rescue. If we do it, it will create a
better atmosphere and the hoardings which
are there in the villages will come out into the
markets.

More important than feeding the farmer is
his seed requirement. I would like the hon.
Minister to see that course grain seeds like
chana and barley are also supplied to him.
The seed requirements for coarse grains in
Punjab as well as in Uttar Pradesh should be
gone into carefully because these are two
States which produce more of grams and have
surplus coarse grains. As far as wheat seeds
for Uttar Pradesh are concerned, I would
request him to give it top priority and to see
that the seeds reach in time. Otherwise if there
is a delay of even a few weeks, it means bad
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harvest. Therefore the urgent needs of my
State are to feed the landless labour, the small
holder who has got less than two acres of
land and the urban population as well as to
provide seeds to the farmer.

Food Situation

As far as State trading and the Commission
for an integrated price policy are concerned,
they are welcome moves and one will have to
wait for the details that have yet to come, As
far as the scientific and technological side is
concerned, it is easy for us to produce a strain
of a particular type of seed, but how difficult
it is for that seed to reach the peasant The
trouble is that the scientists today are not
devoting their full attention to the problems of
today, the problems which affect the country
at the present time and it is all the more
necessary that the agricultural universities, the
Pusa Institute and all those who are interested
in agriculture must devote their full attention
to the problems which are facing the
agriculturists today rather than occupying
themselves with more and more of
fundamental research. It would be far better if
for a couple of years or for a few years our
scientists were to devote all their attention to
applied science and solving the problems as
they crop up. They should even try to find out
from the villagers what their problems are
because some of the villagers may not even
know them. As far as aerial survey of the soil
is concerned, it is a good more but more
important than that is the need for the know-
ledge and measures which are known.

In the end I would like to say that no
substantial improvement can be made unless
the farmer gets a price which is remunerative
and I would add that if we prosper in
agriculture then and then alone our industries
will prosper.

Thank you.

SHRI NIREN GHOSH (West Bengal): Mr.
Vice-Chairman, Sir, first of all 1 would like
to say that the
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speech of the Swatantra Party spokesman
seemed to me a sort of an apologia for the
ruling party. They seemed to be made of the
stuff politically as the Congress Party; they
were very much kith and kin with them.
However, it is their business. My business is
only to point out the facts.

[ RAJYA SABHA |

Now, the hon. Food Minister has spoken of a
technical approach that this problem should be
viewed from a technical and scientific point of
view and also there should be a national approach,
not an agitational approach thereby implying that
we in the Opposition are having an agitational
approach and the Treasury Benches are having a
scientific and | national approach. Now I think it I
is rather wide of the mark. The point is, does the
Congress Party, the rul-ing party and the
Government of India have a political approach to-
wards this food problem? I think they have. And
what is that? In a nutshell I would say that that
approach is pro-feudal, pro-profiteering, pro-
hoarder, pro-speculation, designed to ensure a
continuous rise in prices and as such anti-national.
This is their approach. For seventeen years the
ruling party has been saying' that they are going
to hold the price line and every year they are
giving us a dose of a rise in the price line. That is
their gift to the people and they ar, talking of
holding the price line. It is not an accident; each
year this happens. Then there is some method in
madness too. It is a deliberate policy that is being
pursued by this Government and as such it is a
reactionary policy of a reactionary party. Now
precisely because of this the Government wants to
hide its ugly features. They do not want to talk
about those things, about the political approach
that they have towards this problem, the most
burning problem of the country. In order to avoid
that, they are saying, You ought to have a
technical and scientific approach and that will
solve the problem'. Well, the Britishers used
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to say the same thing. They said, some more
fertilisers, some more irrigation projects and some
sort of tinkering with land reforms and the
production will rise. That was their recipe. There
has been no deviation from this recipe of the
Britishers. You have sunk about Rs. 2000 crores
in irrigation projects, in electrification, in
fertilisers, and this and that. But what is the net
result of that policy? Has it increased our pro-
duction? Now, I have got the Government's
figures from the "Review of the Food Situation".
As regards average production it has very slightly
improved from 5.5 per cent to 6.7 per cent. The
production per acre has been stagnant despite
about Rs. 2,000 crore; having been sunk. As
regards availability of foodgrains it is something
like this: —

So, availability of foodgrains stands where it was.
As regards per capita availability of pulses, it has
declined. In 1954 it was 2.3 oz. In 1963 it was 2.1
oz. So, the per capita availability of pulses has
declined. The average food production per acre
has only slightly improved overall. In many areas
perhaps it has declined. As regards sugarcane
there is shrinkage in the area under cultivation.
This is an essential commodity. Recovery of
sugar from sugarcane too has gone down, but the
excise tax has gone up. In 1950-51 it wa Rs. 6.56
crores. In 1963-64 it is Rs. 81.33 crores.

SHRI C. D. PANDE (Uttar Pradesh) : The
quantity of sugar has increased from 20 lakh tons
to about 30 lakh tons.

SHRI NIREN GHOSH: You may have
increased the quantity of sugar, but what is the net
result? Prices have gone up. The area under culti-
vation has shrunk. Recovery of sugar from
sugarcane, too is low. So, that is your agriculture.
That is an essential commodity. And now you
subsidise sugar to be exported to the Western
Powers in order to gain some
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foreign exchange, whereas we people do
next get any sugar. So, that is the crux of
the problem.

A, regard, rice production, it is an all-
time high in rice production according to
the figures of the Government this year, but
at the same time we have an all-time high
in the rise in the price of rice this year.
How do you correlate that? How it has
happened I can tell you from the expe-
rience of my State. When the paddy was
harvested, the Chief Minister said that it
was a bumper crop, that the Opposition
was getting panicky, that they were
creating a sort of scare. Prices came down
heavily and all the millions and millions of
medium and small peasant-producers were
defrauded. They could not hold on to their
stocks. They had to part with them at
whatever price they could get at that time.
So, the entire produce, except that of the
big producers, the big zamindars, etc., of
the medium and small peasants, of millions
of  producers—whatever was their
marketable surplus—got into the hands of
hoarders at the cheapest possible price.
Then, the price began | to rise. From Rs 30
when it went up to Rs. i 33 the Chief
Minister issued a statement: "Oh, you are
doing a bad thing. I will apply to DIR. Thig
cannot be tolerated. My Ministry will not
tolerate it.' It went up to Rs. 35. Another
statement. It went up to Rs. 37. Another
statement. It went up to Rs. 40. Then, h,
said: "I shall fix the price at Rs. 40 per
maund." Now, do you get rice at Rs. 40 per
maund? No. In the black-market it is
selling at Rs. 60 per maund. That is why I
say it is an all-time high. So, they are hand
in glove with the profiteers, speculators
and hoarders. The same is the cause with
mustard oil. The price began to rise from
Rs. 2.25p. The Chief Minister began
issuing statements.

THE  VICE-CHAIRMAN (SHR1J
AKBAR ALIKHAN): The matter re- |
garding the Chief Minister relates to (he
Bengal  Legislature. Don't you think
60?
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SHHI NIREN GHOSH: Yes, It is because
the sam, ruling party controls them and the
same Government of India says that West
Bengal is a model example to follow. They
have been instrumental in shooting up the
prices.

SHRI LOKANATH MISRA (Orissa):
When the Government of India says that it
is a model Ministry, their example should
be followed, when it comes in.

SHRI NIREN GHOSH: Then, they fixed
the price at Rs. 3.25. Do you think that you
can get mustard oil at Rs. 3.25. No. The
container came in. The oil millowners
wanted 80 p. per container. It can be
purchased for 20 p. So, there is another
clear eight annas per kg. The Government
says there is no law by which they could
check it. So, from Rs. 2 mustard oil goes up
to Rs. 4 and the Government says this is the
price. I am doubtful whether you can get it
even at this price. So, there is a continuous
rise in prices. This is a deliberate policy. |
say that this is not accidental. Why? In this
underdeveloped country they have gone in
for complete capitalism. Wherefrom. can
they get capital? Some accumulations they
had made during wartime by serving the
war needs of the British. Our big
industrialists accumulated capital. That wa,
not sufficient. The British accumulated
capital by looting India. So, in that tra-
ditional method they thought: "Why cannot
we loot the forty crores of people"? How to
loot them? Taxation and price rise is the
only method by which you can loot the
people and accumulate capital. You have
gone in for that, for indirect taxation and
looting and in seventeen years you have
taken out of the impoverished people more
than the British could take even in half a
century. So, that is a deliberate policy on
your part. Only you want a controlled rise
in prices. But your friends, your colleagues,
whom you serve, whose pockets are filled
by your policies, are not prepared to have a
con-



1903 Motion regarding [RAJYA SABHA |

[Shri Niren Ghosh.]

trolled rise in price. The hoardeis and
speculators want whatever pretext to have a
run-away ise in prices and take as much
profit as they can. There you are pressed.
There you become helpless. Let the price
rise and let the people be fleeced to an
unlimited extent so that it breeds dis-
content, so that disaffection spreads. So,
that is the position. Some amount of aid
from the Western Powers— that is the
policy you have adopted in order to
industrialise the country. You cannot
industrialise the country in that fashion.
You can have some machinery, one or two
machine-building industries and steel
plants, but in this process our whole
country will become dependent. It is
becoming dependent upon the Western
Powers. Their economic credit is tainted.
Our peasantry is impoverished. The
peasantry is the backbone of the villages.
Their back is being broken. In seventeen
years of Congress rule you have evicted
more peasants than the British could evict
in their hundred years of rule and how can
we expect that this Government will give
food to the people? I have calculated the
marketable surplus. The marketable surplus
is 15 million tons. Some say it is' 20
million tons. I have made calculations. If
there is a price increase of four annas per
kg., then their profit amounts to Rs. 405
crores, but the rise in price is double that.
So, in this process you have taken away
from the impoverished peasantry about a
thousand | crores and you think thereby you
can | accumulate capital and industrialise |
the country. You are ruining the ' country,
bringing the country to the brink of a
precipice and you say that it is a national
matter. I do not know what can be a bigger
hoax or mockery than that. As I said, in the
British days we have had experience in our
State. In 1943, 30 lakhs of people died.
There was a famine. The price of rice was
Rs. 50. The stocks vere cornered. There
was rationing too. People from the
countryside ;ame to the streets of Calcutta
and
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every d ? thousand or two thousand
persong died .

SHRI C. D. PANDE: What were you
doing at that time?

SHri NIREN GHOSH: We were
fighting against that .

SHRI C. D. PANDE: You were simply
silent and you were helping the British.

SHRI NIREN GHOSH: Your friends,
who are giving money to Mr. Atulya
Ghosh's Congress fund—the mustard oil
millowners and the rice merchants —for
the AICC session to be held in Durgapur,
they also at the same time were drafted by
the British to bo their handling agents.
(-Interruption) Your friends whom you are
serving minted money under the protection
of the British, under the direct protection
always through their private trading
agencies. That is y"*ur record.

THE VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN): YOU are referring to
1943. Come to the present.

SHRI NIREN GHOSH: Thereby you
never arrested them. The Government
could arrest anybody.

SHRIP. N. SAPRU: On a point of order,
Sir, Is my hon. friend in order in accusing
us of having made money under the
British?

SHRI NIREN GHOSH: The ruling party
serves those elements. They had at that
time minted money, and they are even
now minting money under the protection
of this regime.

THE VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) : Mr. Sapru, you can
answer when you are on your legs. You go
on, Mr Ghosh.

SHRI NIREN GHOSH: So a sort of ring
was formed even at that time of these
profiteers and speculators. This ring had
been nourished, nurtured and made to
grow under the Congress rule. They have
become a hydra-headed monster and on
many occasions they even defied the
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Ministry. They go in for unlimited
exploitation. But everybody knows who are
these profiteers. You cannot arrest them. But
you can arrest cer-iain people, for example,
Shri R. M. Gangare in Wardha because he led
a "moreha" for food. You can keep Shri B. T.
Ranadive and other;; in jail for two years for
no reason whatsoever if only for the interests
of the ruling party. But you cannot arrest a
single big profiteer or speculator because in a
way they are your friends and in a wav you
are made to do their bidding. You cannot but
do that.
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SHRI LOKANATH MISRA: In some cases
partners also.

SHRI NIREN GHOSH: All those palliatives
that the hon. Food Minister ha, doled out have
been tried. They have been tried by the
Britishers and they are ™ being tried by the
Congress Government. They will not solve
the problem. Everybody knows that the basic
problem is the abolition of feudal survivors.

(Interruption)

THE VICE-CHAIRMAN (SHRI AKBAR"AIS
KHAN): Order please.

SHRI NIREN GHOSH: Why is it that in. the
U.S.A. or France the peasantry is prosperous?
There was feudalism in the U.S.A. and in
France. In France the bourgeois revolution
abolished feudalism and gave the peasantry
land. So it was a free peasant proprietorship
and thereby their entire economy changed.

AN HoN. MEMBER: What about

capitalism?

SHRI NIREN GHOSH: Capitalism does
not thrive under feudalism.

SHRI C. D. PANDE: May I know from my
hon. friend what are the causes of shortage in
China?
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SHrRI NIREN GHOSH: Let us discuss our
problem. Then I will reply to those of other
countries. I am referring to those countries
from which you draw your inspiration,
spiritual inspiration,
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(interruption)

THE VICE-CHAIRMAN (SHRI AKBAR AU
KHAN): No interruptions please. Mr. Ghosh,
you have to finish in five minutes.

SHRI NIREN GHOSH: Let me now quote
from the report of the expert appointed by the
Government to advise it. What does it
say?—

"In Tanjore, West Godavary and
Shahabad the land records dp not contain
any information about tenants. Ejection of
tenants has taken place in the past and the
landlords still continue to change tenants
from plot to plot to defeat the tenancy laws.
The few tenants who were allowed to
continue over a fairly long period feel
insecure. Thus, a large number of
cultivators hold no title to the leased lands,
pay extortionate rents, and are never certain
of their status. They are left with little to
subsist on and much less to invest. The
reason for this state of affairs is two-'fold:
one is the faulty legislation itself, and the
second is the negative attitude of the
Government officials at State, districts,
block or village levels. With the exception
of Aligarh, no serious attempt was made to
enforce the enacted land reform legislation.
If land tenure conditions were a part of the
criteria for selection a package district, West
Godavary and Tanjore would not qualify at
all."

THE VICE-CHAIRMAN (SHRI AKBAR ALI
KHAN) : What is that you are reading?

SHRI NIREN GHOSH: I am reading from a
report made by Mr. Lade-jinsky, a report
made by him under instructions from the
Government at
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India. He says that if this condition persists, the production is stagnant. So that is

you cannot expect that the producer can grow
more. That is the conclusion he has reached
after describing all these things.

So, this is the basic question and I want to
raise this question. If there are landlords who
hold 1000 acres, 500 acres and all that, and if
they are the backbone of the Congress in the
rural countryside and if they are the very
persons who get them elected to the
Parliament and Legislatures, how can you
expect this Government to enact land reforms
and abolish this retrograde and reactionary
land tenure system and give land, to the
peasants? You cannot. That will never take
place. This i the basic question.

Then I come to the question of usury.
Peasant indebtedness _stood at Rs. 900 crores.
Now some say that it is calculated at Rs. 2000
crores. Some say that it is even more. What do
you give to them? What amount of credit
facilities do the State Governments extend to
them? It merely amounts to Rs. 10 crores or
Rs. 12 crores or Rs. 15 crores or at best Rs 20
crores all over India. When you have spent Rs.
2000 crores in all those projects designed for
improving agricultural production, cannot you
give or at least write off this indebtedness or
declare a moratorium and each year annually
give Rs. 60 crores or Rs. 70 crores, whatever
you like, for our agricultural purposes so that
they can increase production? You will never
do that, but you can advance money to Tatas
and Sir Birens and you cannot even recover
that. But you will not abolish landlordism.
You will not write off peasant indebtedness.
You will not give them money. The fertiliser
would be used or the irrigation facilities
would be used by a thin upper strata of the
peasantry or the big landlords, but they cannot
increase the agricultural production as a
whole. That is why taken as a whole for
seventeen years

how it hag com, about.

Now what about the PL 4807 It is a shackle.
It is a shameful thing. I do not say that if we
are short in foodgrains, we should not import.
But we cannot have any agreement which
shackles wus, shackles us politically and
economically, both ways. And what is this PL
4807 It is , mutual security programme of a
military character. I do not know what we
have got to do with the military security of the
Government of the United States. They are
powerful enough. But that programme, PL
480, is made under that. What is that? Those
are surplus stocks any wa, which they buy
from the farmers because of their price
support policy. If they cannot dispose of the
surplus stocks, they will rot in the godowns.
Their prices will go down. These stocks which
they cannot dispose of are now being shipped
to India. Under what conditions? The shipping
charges, the freight charges, are very high. For
Rs. 2,000 crores worth of food imports', how
many crores have you paid in dollars to the
American shippers? Could you contribute that
much? And the counterpart funds they use—it
is provided in the treaty—for investment in
American private enterprise here, there is
penetration and exploitation of India by the
American capitalists. You deliberately did it. "
And the other portion, the huge amount, they
spent for what purpose? Our Government
have no control. They can purchase newspaper
editors, they can corrupt intellectuals. They
can do this or that in order to create a political
climat, in India which will suit their purpose
and not the purpose of India.

THE VICE-CHAIRMAN (SHRI AKBAR AU
KHAN): Your time is up.

SHRI NIREN GHOSH: So, that is how they
are going about. I say, it is an anti-national
PL-480 agreement. If we can import food
with no conditions
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attached, it is well and good. But this is
landing us in a position of complete
subservience to the American imperialists in
many respects. We have an industrial and
economic base. We are not the satellites and
stooges of others. But the Government is
surrendering to the American demand on
many of the points, economic and political.
And PL 480 is on, of the instruments in their
hands.

So, what I suggest is this. There should be
a thorough going agrarian reform and the
abolition of all feudal survivals. It d°es not
matter whether the peasant gets one chhatak
or one quarter of a chhatak of grain. The
whol,. point is that the feudal elements control
the land. This is the figure after 17 years of
Congress rule. This is the figure—five per
cent control 37.29 per cent of the land, which
is concentrated in their hands, and hardly 70
per cent, of the peasant families own 20 per
cent of the land. So, this is the position.

THE VICE-CHAIRMAN (SHRI AKBAR ALI
KHAN) : The Food Minister will reply to that.
You finish the speech.

SHRINIREN GHOSH: A few minutes.

THE VICE-CHAIRMAN (SHRI AKBAR ALI
KHAN): Your time is already up.

SHRI NIREN GHOSH: Only two minutes
more.

THE VICE-CHAIRMAN (SHRI AKBAR ALI
KHAN) : Many other speakers are there.

SHRI NIREN GHOSH: I will finish within
two or three minutes.

Secondly, there should be a moiato-rium on
peasant indebtedness. Thirdly, I should ay
that a sum of Rs. 50 to Rs. 100 crores
annually should be advanced to the peasantry
and credit facilities should be advanced to
them in order to meet their needs of im-
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plements, techniques, seeds and otner things.
Then there should be State Trading in
foodgrains. What we say is that the entire
wholesale  trade should be taken over and no
wholesaler should be drafted into the State
Trading  Corporation. (Interruptions) If you
do that then there will not be any State trading
and the Corporation would be  another
instrument in the hands of these profiteers and

wholesalers. The profiteers and the whole-
salers should be excluded from it;
otherwise, it will  pas? into their hands.

We are not in favour of such a Corporation
which just legalise their activities and  gives
them sanctity. And the millions of retail

shopkeepers and others should be there,
they should be drafted into it. And then the
PL 480 Agreement should go and

transactions should be made without any strings
attached. The prices of industrial goods
should be brought down. It is essential.
Then people's committees should be there in
order to implement all these measures. It
should not be left to the bureaucrats to
implement  these  measures;  otherwise,
inevitably, they will do  the very opposite
of what is wanted of them.

The question is can this Government do
this? I think, no. Can the people get any
benefit from this Government? I think, no.
They cannot have big mercies, they can hope
for little mercies if they pressurise the
Government by all possible ways, by peaceful
means. And they can expect some mercy from
this Government. But they cannot get food as
such or the price line cannot be held. If the
price line is to be held, if the people are to get
food, then the people should devise ways and
means to replace this reactionary Government
by a government with a democratic purpose.
That is the only way.

THE VICE-CHAIRMAN (SHRI AKBAR ALI
KHAN) : Now you have mercy on other
speakers.

SHRI GOPIKRISHNA VIJAIVAR-GIYA
(Madhya Pradesh): Mr. Vice-
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Chairman, Sir, hunger and food are eternal
problems. Man and animal have been, all
through the centuries, roaming about for
hundreds and thousands of miles in search
of food. Famines and floods there have always
been in all countries at all times. No king,
emperor or dictator could ever stop them. So,
for our new democracy, food production and
food prices have been a constant problem
and for a long time they will remain so. Even
in the countries where there is one-party i-ule,
countries like China and Russia, even they
have to purchase food from outside. Because
our country is a democracy, therefore the diffi-

culties of implementing the agricultural
plans are very great. Even the Opposition
parties who are adopting an agitational

approach towards this problem, if they come
to the Treasury Benches—I doubt very
much; that will not happen for a long time to
come—even if they are in the Government,
how can they solve this problem permanently?
I say, they cannot solve it. There will always
be good and bad years. Our countrymen should
understand that an agitational approach can
create crisis of  confidence, can create
difficulties and that it can aggravate the
difficulties. But it cannot solve the food
problem.

Sir, by saying this I am not saying that our
Government should sit idle or it hag no
responsibility or that it has got nothing to do.
Neither do I say that at the present juncture
there are no difficulties and the people are not
facing difficulties. In some States which are
surplus there are very bad deficit areas. Even
in surplus States there are such pockets where
people have to stand in long queues and very
littl, is available to them. Although there are
fair price shops, the stock is exhausted very
soon and they have to return very much
disappointed. At some pockets the prices have
been exorbitant. The poor of the city and the
poor of the village also are finding it difficult
because of the high prices. Here, the anger
grows against the profiteer and the hoarder
and, as
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the Food Minister has pointed out, even in the
surplus States, even there, the arrivals into the
market are very much less. That show, that
there is a dangerous combination of the
traders and the big producers. As a short-
range scheme our Government is importing
food, and som, foreign countries are even
diverting their own shipments to help our
country. Therefore, our Government is doing
everything possible to minimise the diffi-
culties of the people.

Sir, we cannot leave our country at the
sweet will of the trader of the big producer.
We have seen that the trader is too selfish and
oven in the matter of adulteration of food-
stuffs, he is not having any scruples. So, Sir, |
support the idea of a trading corporation in
food. And, of course, it will grow gradually. I
think Mr. Masani has also supported it, though
with some conditions. Even the Jana Sangh
recently has supported that the State should
come into the food trade.

Sir, I give my full support to the idea that
prices should be fixed well in advance of the
coming harvest of rice, jowar, maize, wheat,
etc. and it should be done by an expert body of
persons who should fix integrated prices of
food. The price should be remunerative to the
peasant. All this is a good policy. But I think if
the price is to be remunerative, it shall have to
be sufficiently high. That will again prove to
be a problem. I hope in the matter of food the
Opposition parties shall give up the agitational
approach and have a constructive approach to
this problem which all the parties in the
country have to solve.

Sir, as we are angry against the hoarder
and the profiteer, we are also angry against
the corrupt and inefficient people, whoever
they are, in the administration or the
politicians.

THE VICE-CHAIRMAN (SHRI AKBAR ALI
KHAN): Mr. Vijaivargiya, in view of the
number of speakers,
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i am irunjung X0 nave Xxer,. minutes lor each
speaker. I hope you will finish it soon.
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SHRI GOPIKRISHNA VIJAIVAR-GIYA; I
hope you will give me some more time.

THE VICE-CHAIRMAN (SHRI AKBAR ALI
KHAN) : Four minutes more.

SHRI GOPIKRISHNA VIJAIVAR-GIYA:
Sir, I speak very seldom.

There is a great fear that proceeding with
nationalisation at a hasty speed may result in a
lot of wastage and corruption. But we must
deal with them strongly. Ever since I have
been in the Rajya Sabha J have always been
pointing out the necessity of eradicating
corruption, inefficiency and lethargy, etc. So I
think we have to set up this machinery of
implementing state trading. For that purpose
we will have to take strong action against
'such people if we have to completely eradi-
cate corruption.

Sir, sometimes I think that we have to give
up liberal law courts and liberal laws of
evidence, and go to some kind of a stage of
dictatorship, though I do not support it. I think
that we should proceed within the democratic
framework and eradicate corruption. At the
same time whatever Nandaji is doing j, the
direction of eradicating corruption, I strongly
support it.

Sir, there is nothing new in the Food
Minister's programme. He has given us a
programme which has long-range schemes.
There is nothing in it which the previous Food
Ministers have not said, for example, in
regard to fair price shops, imports, state
trading, fixation of prices, minor irrigation,
fertiliser,  reorienting the = Community
Development projects, co-operatives and so
on. All these things were already there. But
there is one great difference. Our young
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and energetic Food Minister has the capacity
of implementing all these ideas. So I fully
support the programme he has put forward,
and let us hope the White Paper will be a very
good thing.

Probably natur, has also come to our help.
We shall have a good crop and we shall be
able to solve our food problem much better.
But I can say one thing that during this crisis
we have not gone to the position of the 1943
famine as referred to by my friend who spoke
previous to me. This Government has done
something an® has "' allowed things to
deteriorate. It has not allowed people to die of
hunger and starvation. So I support, Mr. Vice-
Chairman, the idea that there should be
control, that the stocks should be declared and
all kinds 'of restraints should be there. Our
food habits also should change.

Then, Mr. Vice-Chairman, there should be
a campaign in respect of service co-
operatives. While service co-operatives have
been successful in Japan and Denmark and
other countries, why should they not be made
successful in our country? I think in the other
House Dr. Punjabrao Deshmukh mentioned
one thing that there should be gradual
mechanisation and further fragmentation of
land should be stopped. But that should be
given some thought to. I think one more thing
he has not mentioned was about the tiny
pieces of land. Small holdings cannot be
cultivated profitably without bringing them
into some kind of co-operative farming. When
there can be joint stock companies in industry,
why can there not be co-operative farming
about small pieces of land? So I support the
co-operative farming idea also. But I have to
say that at present we should make the co-
operation movement a success .

THE VICE-CHAIRMAN
AKBAR ALI KHAN): Thank you.

(SHRI
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SHRI  GOPIKRISHNA  VIJAI- 1 tion channels one by one and not ask for a big
VARGIYA: With these words Isupport allocation for all of them at one time. What
the Food Minister's programme. we do is, we like to make our plans on paper
and we seldom think of the practical diffi-

SHRIMATI SHAKUNTALA culties that are going to crop up when we try
PARANJPYE (Nominated) Mr. Vice- | to implement our plans. I remember when this

Chairman, Sir, the food crisis is now getting
into the habit of becoming an annual event
like the Holi or the Diwali or whatever you
like to call it. But this year it has reached an
all time high, as so many people have said
before me.

Sir, we tell ourselves and others that India
is a predominantly agricultural country where
70 per cent, of the population are
agriculturists. If that be so, Sir, I think it is a
crying shame that we should have to be
importing foodgrains in order to satisfy our
hunger.

We have had seventeen years ' of
independence and planning. At times I cannot
help wishing that outside help was denied to
us. Many of us will die no doubt but those

who live will have to do something, put their
shoulders to the wheel, and get out of this
habit of depending on others; we will try to do
something for ourselves.

As I said, we plan and we plan. But we
seldom carry out any of our plans to their
logical end. Take irrigation. We have
harnessed the water. We have had so many
irrigation projects. We have so many dams,
and yet we are seeing that the farmer is not
taking advantage of the irrigation facilities.
Now what is the reason for all this? It is
mainly because we have not constructed
waterways that would take the water from the
big canals into the field of the farmer. Let the
Government charge the farmer the just and
adequate price for the water. But he .should
have the facility of the water reaching his own
fields. There again the Government has to
make up its mind to do it. It is going to be an
expensive project but here again I would like
to advise the Government to go into the irriga-

Village Pan-chayati Raj was introduced, I was
in the Maharashtra Legislature and at that time
I said: "For goodness sake, do not go in for
this Pan-chayati Raj wholesale. Try it out in
one district jn each division. See how it works
for three years and if you think that it is
successful, then introduce it in other districts"
but nobody was willing to Listen to anything
that was reasonable.

Now the same, I could see, has taken place
about the land ceiling. Many people have
referred to it. many have said that land ceiling
is there only in the Act and it has not been
implemented. The land tenure system has not
been abolished but what I want to say is that
even in places where the tenant has been given
his own land, he is not able to cultivate it on a
profitable basis because we only pass
legislations. We do not go deeper fo find out
what difficulties the tiller will come across and
what difficulties he will have to face as regards
fertilisers,  implements,  irrigation  and
everything else if he was to do it on his own.
There also I can say that I have the same con-
tention to make that we make plans but we do
them only in theory and do not look to the
practical side of it. Very often while we are
planning, we look to the East and to the West.
Some of us look to this side and some to that
side. We look at the different progressive
countries of the East and the West with very
longing eyes but we never try to emulate the
methods of either the East or the West of hard
work and purposeful planning and of putting
our shoulder to the wheel or rolling; up our
sleeve;' and getting down on our knees. That
we do not do. Until we do that I am afraid we
will not be able to solve any problem of our
country
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Again we do not pla, ahead enough. We
wait. We are a smug people, | am sorry to say
thi; but we are and we wait till the crisis comes
in with all its fury and is right on us. Then we
start doing or think of doing something. That
is exactly what has happened every year about
the food crisis and this time also we are doing
the same thing. We practically lose our heads.
We heed no warning ard we do not learn from
what we have experienced in the past. I can
say that we learn nothing and we forget
everything and it i this habit ot ours that we
will have to change if we want to progress.
Since independence we have been hearing
great slogans like: "The blackmarkerteers will
be bung in the market places; the food
adulterators will be shot or flogged in public
places" but nothing has come out. It is not only
that but they all thrive, in fact. Much has been
said about the zonal system and, I Think, even
our Food Minister is having second thoughts
or first thoughts because he was not the Food
Minister when it wag brought, I must say in all
fairness. I think it will be abolished but what I
would like to know .

Motion regarding

THE VICE-CHAIRMAN (SHRI
AKBAR ALT KHAN) : He has promised .to
reconsider it.

SHRIMATI SHAKUNTALA PAR-ANJPYE:
I know he said that he would reconsider it but
what I would like to know is, in whose head
this ide, had originated? It must have been
suggested by one of the grain-merchants and
our Government, I am sorry to say. fell a dupe
to thai idea and those grain-merchants must be
nose-thumbing at us. These grain-merchants,
certainly have made their pretty piles. Now 1
hope we will do away with this zonal system
for ever. I do not want to repeat the arguments
which my friend, Prof. Lai, had so effectively
made and the argument about the fortnight's
good conduct leave that we were giving 10 the
stock-holders. We thought that  the/
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would be out with their stocks and they would
tell us what stocks they had and where they
were but I am not going to dilate upon that
point but it reminds me of a story that my
grandmother used to tell me.

There was an old rich woman who had a lot
of jewellery. That particular day her husband
had gone out. A thief knew about it. He visited
her house at night. When she heard the noise
of somebody rummaging about in th,
cupboards in the house, she knew it was a thief
who had come to pay a visit. She was a kindly
woman She thought that if she tried to be
sweet to the thief, he would depart. So she
said: "Whatever you may take, do not take that
heavy gold necklace of mine which I have
tucked away in the wheat sack.". So the thief
naturally knew where to look for it and he
rummaged in the wheat sack and took the
necklace. When she knew that that was gone,
she said: 'At least now leave alone my thirty-
tola gold bracelets which are in the old sari
box'. So the thiev took away that. You can
imagine what happened when she went on tel-
ling him whatever she had. The thief had taken
everything that he could lay his hands on.
When everything had been taken, she took out
her nosering and she said: 'At least I am sure
you will leave me this as I have had it from the
day of my wedding.' The thief picked it up,
pocketed it and joining hi; palms said
'Namaste Ma-raj i' and went away. It is
something like this—our expecting good
oonduc'. from the stock-holders.

Then as has been suggested, the Food
Trading Corporation must come into
existence, and the sooner it comes the better.
We have to see that the producer gets a
reasonable price. The minimum price has got
to be fixed and if in the months to come the
prices go up or rise, the Government will have
to buy the grains from the producer at the
prices proclaimed and that is a thing we must
do. That is a 'must'. Again we will to have
buffer stocks. That is
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[Shrimati ~ Shakuntala  Paranjpye.] very
necessary and we have felt the need for so
many years but we have not really set our
minds to it. It was in Australia and I have .
seen siios higher than this hall, where grain
"was stocked. We/ could easily build some
silos and we could store our grain. Why should
not this grain come from our land? Why
cannot we buy grains at the harvest times? |
am afraid even now when the prices begin to
go down perhaps our Government will be just
sitting back quietly and closing their eyes to
what is happening and will wake up when the
prices go up but I would implore and beseech
the Government to do something about it and
buy the necessary grains and provide buffer
stocks at the harvest time. We are told that in
order to go into the wholesale transaction in
grains, we have not the adequate
administrative staff. It may be that in the
Ministry of Food and Agriculture there is not
adequate staff but I feel and many share my
view that in other Departments and other
Ministries we suffer from an excess of staff
and we could easily borrow some staff from
the other Ministries and I am sure they would
be the better for it and so also would be the
Food Ministry better off for it. The Minister
himself concedes the point that black 4 P.M.
money plays a big part in the rise in prices,
and it is an unfortunate state of affairs, Sir, as
we have bee, told that thig year the production
of foodgrains has been higher than last year,
and in spite of that the prices have risen to an
all-time high. Now that mean, that there must
necessarily be some black grain hoarded
somewhere. So this black money and black
grain play a big part in the manipulation of
prices and I think we must get rid of all this
blackness.

And one last point I am going to make, Sir,
and it is about population. It is said on all
hands that the population is increasing by
leaps and bounds and that is why we cannot
keep pace with it by producing more
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foodgrains in that proportion. But what are we
doing about it? I know of several plans; I
know the Health Ministry i trying its utmost
to step up the progress of family planning, that
a crash sterilisation programme' is being
worked out but, Sir, I think for this particular
programme we need the help and co-operation
of every Ministry, and it is high time we
thought of doing something; I won't suggest
passing legislation yet; I would give it another
five years and I hope I shall be here for
another five years, but up till then we should
make use of indirect pressure,-; welfare
amenities, all facilities, and all the help that
Government gives, even increments and
promotions could be withheld from families
whiprt obstinately refuse to put a stop to the
growth of their families beyond a certain limit.
I think we will have to do this.

Our friends from Uttar Pradesh were
agitated about the food scarcity in their State. |
am very sorry about it. My State is no better;
we are a deficit State also. But this family
planning programme has made no progress
whatsoever in Uttar Pradesh whereas
Mabharashtra is ahead of everybody in this
regard. We talk o»f the population growth but
nobody has referred to this point, at least while
I was here, and that is as regards the method of
cultivating our fields. We have talked about
China, and we have talked about Japan which
have tremendously advanced in this regard. T
believe Japan has a larger yield per acre than
any country, more than even any Western
country. And why is it so? And this I have
been told by a mission that went lo Japan. This
information was given not on paper but at a
party. They said: "We use ou night soil, every
grain of it", and that is why they have four
times or five times the yield we have from our
fields. At least we could do that: that is a
commodity that is increasing with the increase
in. population; we should certainly make use
of it and see that our 'food production
increases.

Thank you, Sir.
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SHRI BABUBHAI M.  CHINAI
(Maharashtra): Mr. Vice-Chairman, Sir,
I am thankful to you for giving me the
opportunity to express my views On
the food situation of the country. I
have gone through  most of the speeches
made in the Lok Sabha and I have listened
to most of  the speeches in this House
also. I have however felt that the greatest
concern which we, one and all, have is in
connection with the rise in prices, which
affects everybody, right  irom the smallest
to the biggest, and the smaller income
people feel the pinch a little more than
others. It has posed a challenge not only to
the ingenuity of the people with small
incomes but also to the political stability
and economic  possibilities of  the
country. Whether the present situation is
due to the accumulated neglect  in plan-
ning and administration or to the
general indifference  of the agricul-tua'l
community towards basic issues is a
debatable point. But the fact is that the
situation  is explosive. To quote from
the report of the UNESCO India I would
say that, generally speaking, India will
have to double its food output in the coming
decade if the people are to be provided with
the minimum  standard  of  nutrition.
Every four persons out of ten in the world
are hungry, and one of 'them is an
Indian. Fifty percent, of Indians are
'hungry'. On an average an Indian eats
three-fourths of what he has a right to
expect. In the circumstances, Sir, it is
but  natural that the standard of nutrition
in Tndia has not shown any rise during
the last twenty-five years. With the
population increasing by ten million every
year, India must' increase its cereal output
by 50 per cent, and milk output by 100 per
cent, in the next decade or so. The per
capita and per acre yield i, low as
compared to other countries, and as a
result, the standard of earning of
agricuHural population is below national
average.

Indian agriculture mainly comprises
production of foodgrains, followed by
commercial crops, animal husbandry,
fisheries and poultry farming. There
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are large variations in production from
year to year. These cause uncertainty and
fluctuation in other economic activity.
Even in the best years production is not
wholly enough ‘o meet consumption and
provide for carry-over of stocks lor
possible future deficit years. Taking the
good years with the bad there would
appear to be an overall deficit, which has
been made good by imports, mainly under
P.L. 480 Agreements.

The problem of agriculture will have to
be tackled both from the short-term and
the long-term aspects. True that the Centre
has been taking measures to import
foodgrains to meet the short-term situation
and at the same time taking vigorous steps
to bring into the open hoarded stocks. At
the same time it is felt that greater
attention should be paid to achieve self-
sufficiency in fooograins as early as
possible. The Government has also
thought in terms of opening of more fair
price shops and setting up of a Foodgrains
Trading Corporation. The Food Minister
has also assured us that the zonal
restrictions would be done away with as
carly as possible.

I would like to deal with only a sfew
problems which, according to me, require
greater  attention. As regards the
Foodgrains Trading Corporation it is too
early to be sure what shape the
Government's plans of buying and selling
foodgrains  would ultimately  take.
According to present indications the
Government's Corporation is to be just a
competitor in the market and an honest
rival to private traders. If this would be so,
perhaps there be very little to talk against
the organisation. But very much depends
on how the various Slates and the
organisational advisers would look at the
problem. The retail trade too should be
done on tin* principle of fair competition
with private retail-era. If Government
monopoly is introduced, it would resu't in
certain unexpected situations.. The basic
issue is that no attempt should be made to
abrogate the normal trade channels
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[Shri Babubhai M. Ghinai.] on a permanent
or semi-permanent basis.

Motion regarding

So far as the production and dis
tribution of foodgrains is concerned,
the entire country should be
treated as one. The zonal

and other inter-zonal restrictions would result
in distorting the price structure and create
pockets of scarcity and plenty. This is
certainly not fair to the consumers who have
been disadvantageously put. Even if the
abolition of zonal restrictions have to await
the next harvest, inter-zonal restrictions might
be removed straightway.

I would also like to make a few
observations about land legislation. Almost all
the States have passed legislations aimed at
abolishing intermediaries, reducing rent,
ensuring security of tenure and limiting the
size of agricultural holdings. Whether these
reforms have resulted in increased production
is a debatable point. Unfortunately, however,
land released or likely to be released after
enforcement of ceiling legislation has been
too inconsequential and insignificant uis-a-uis
the total area wunder cultivation. The
consolidation programme has been halting
and somewhat slow. In this connection it is
also necessary to study the inheritance laws
which at present lead to fragmentation and
make nugatory the policy of consolidation of
holdings.

May I also draw your kind attention, Sir,
here to the recommendations of the Planning
Commission that certain types of farms like
cane farms should be exempted from the
purview of ceiling legislation? The
recommendation has not. been uniformly
followed by State Governments, and in
certain States even the efficient modern farms
run by the sugar industry have not escaped the
threat of the ceiling law.

Such forms had not only attained a very
high level of yield per acre-
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but also served a; model farms for other
cultivators in th, surrounding areas. And as
such the level of technology pursued by them
huj its wholesome impact in the vicinity.
Besides, t,he farms were also serving as seed
farms for the area in and around them,
particularly in U.P. where due to climatic
conditions seeds had to be replenished quite
frequently. It is necessary that the
Government should review the policy in this
behalf and modify it on a production-oriented
basis.

The essential aim of agrarian policy in
general and land reforms in particular, should
be to improve conditions of production and
encourage management of agricultural land
on a basis similar to the organisation of
industry. A spirit of entrepreneurship has to
be injected into the countryside and there was
need to relate output to effort and investment
directly. In this context, it is a heartening
thing that in certain areas a new type of
dynamic, progressive farmer had emerged as
the main spearhead of improvements in
agriculture.

The farmer who constitutes the new rural
‘elite should be given every protection and
encouragement so that his potentialities are
fully utilised in the national interest. This will
only be possible when the climate of
uncertainty and the sense of insecurity is
removed from the minds of those who are
striving to introduce newer technology and
better skills in the agricultural sector. The
touchstone Of our entire policy should be
sustained increase in production, based on
steady and continuous rise in productivity,
and any policy or legislative enactment which
runs contrary to this paramount objective
should be si|de-stepped and brushed aside.

PBOF. A. R. WADIA (Nominated): Mr.
Vice-Chairman, we are all consumers and
therefore the food problem touches us all.
There is no question of party politics in this
matter.
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I am very happy, Sir, that even the
Government have finally became
conscious of the importance of agri-
culture in our economy and the Prime
Minister is very enthusiastic about it and
I am very happy that the present Minister
of Agriculture has shown considerable
amount of dynamism in facing the
problems of the present day. I, Sir, share
my hon. friend, Shri Deokinandan
Narayan's hope that the present Food and
Agriculture Minister will be allowed to
continue there for some years because
unfortunately we have found that there
have been far too many changes in the
Ministry of Food and Agriculture and
they have been the victims of political
exigencies, and that is a very unfortunate
thing. Now that the Food Minister has
got some definite policy and plan before
him, he should be allowed to do his best.

Motion regarding

While saying this, Sir, I may also Bay
that none of us can be blind to the fact
that the present situation is to a
considerable extent, due to the
complacency of the Government in the
past. I am afraid that they have allowed
themselves to share Browning's optimism
that "God's in Heaven and all's well with
the world." We have our rivers, we have
our monsoons, we have our fertile plains
and we have our teaming millions of
kisans. But we have forgotten or at least
not taken due notice of the fact that our
soil, however fertile it may be, requires
the assistance of fertilizers. As my hon.
friend, Shri-mati Paranjpye pointed out,
the very precious manure which costs us
nothing in India, has been allowed to be
literally smoked away as fuel that should
be used as manure. We have not yet
enough fertilizer at the present moment.
Then again, we have always been the
victims of the vagaries of the monsoons
and we cannot take for granted that every
monsoon is going to give us a season of
prosperity. We have got our peasants, but
for half the year they are out of work and
thev are ignorant and they do not know
the most
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up-to-date  methods of improving
agriculture. Unfortunately they are far
too fertile in the production of children
which adds to the problem of agriculture
and food at the present moment

On the whole I feel that the real
weakness of Government is in its ad-
ministration. Policies may be laid down
and these policies may be very good in
Delhi. But how are they going to be
worked? That makes all the differences.
Take for example the case of the fair
price shops. We find in the report that
was given to us that during the last one
year the number of fair price shops has
risen from 55,000 to 80,000. That i, a
very respectable number. But the prob-
lem is, how do they function? We have
had the experience of a number of
Members here that they do not get the
right quality of stuff. They do not get the
requisite amount of things that they
require. And it also involves a
tremendous waste of time because when
there are long queues you have to wait
there for hours before you get your
things, and that certainly makes life
miserable.

I submit that the most important thing
to be noted is that there has to be a
definite change in the Government's
planning and outlook. In our earlier years
we were dazzled by the possibilities of
industrialisation. But the fact remains that
India was an agricultural country, is an
agricultural country and is likely to re-
main an agricultural country for years and
years to come. Therefore, agriculture
must find a dominant place in our plans.
We have had to face crushing taxation. I
do not think! it is possible to deny that we
are the most heavily taxed country in the
world, not in the quantum of taxation,
which may be much more in the U.S.A.
or England, but certainly in relation to
our resources. Our public debt is
mounting very heavily. 1 feel that our
country is being mortgaged. Our future
ffene-ration<» are being mortgaged.
There is deficit financing to a very
danger-
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[Prof. A. R. Wadia] ous extent.
Whereas the increase in production is 8
per cent., the increase in our deficit
financing is as much aa 31 per cent. Now
the press at Nasik may be a very great
blessing, but it can also become a great
source of danger. It may lead to inflation
and inflation means rising prices and we
all suffer from it very badiy.

Motion regarding

We are very fond of slogans and as a
people we thrive on them. It Is rather
unfortunate that even one of our
Ministers has given us a slogan—"Export
or die". Now, exports are very necessary
to earn foreign exchange; but there must
be some limit, some reasonable limit to
It. I do not think there is any justification
for the Government even to get increased
foreign exchange, to export a necessary
commodity like *ugar. When we have not
got enough of it in our own country it is
no use exporting it to get foreign
exchange. Last year when [ alluded to the
export of bananas to get foreign ex-
change, I said that the one fruit that the
poor now enjoy they would be deprived
of, and to a very considerable extent this
has come true and bananas have become
very costly; and all this to get foreign
exchange. Well, Sir, I do not call it very
wise planning. There is something de-
finitely wrong about it. There is another
slogan which was given to us by our
friend, Mr. Gurupada Swamy. He said
that the rise in price is a aign of
prosperity.

SHki MULKA GOVINDA REDDY
(Mysore): Fantastic.

PROF. A. R. WADIA: It is a very
dangerous slogan. It may be true in the
case of rich countries like the United
States of America or England. They have
got the capacity to pay high prices but a
poor country like India cannot go by this
slogan. It would be a very dangerous
thing; in fact, it is very dangerous and it
is not true of India. We cannot afford to
pay high prices. I am afraid when 4he
Finance Minister imposed the
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Compulsory Deposit Scheme or the
compulsory Annuities he did not realise
that in order to pay this so-called
Compulsory Deposit people might have
to borr/ow at a much higher rate tnan
what the Government would be giving to
them at the end of five years. This is the
state of affairs and, therefore, we should
not allow ourselves to be dominated by
idle slogans.

Food Situation

Well, Sir, our agriculture is faced wit/h
definite  difficulties.  Increase  in
population is there and I know that in the
beginning there was some opposition to
birth control but the Government has
changed its policy in this matter and now
is anxious to encourage birth control as
much aa possible. It should be done.
Japan also went in for it and benefited
thereby.

We have unfortunately to  deal

with dishonest traders and it is only for
that reason that [ welcome the
establishment of the Foodgrains Trading
Corporation. As a general rule I am not in
favour of these big corporations but
where food is con? cerned I am prepared
to make an exception because our traders
have not been as honest as they should
be.

Then there is the zonal system. By the
figures given to us on page 8 of this
pamphlet we note the varia* tiong in
prices in the different States an-i I am
glad that the Food Minister is fully
conscious of it. He has points ed out the
advantages of doing away with these
restraints on transport of grains from one
State to another in the South and when he
wants to do the same thing done in the
North' unfortunately he has to meet the
opposition of the States and I regret to
say, judging from newspaper reports,
even from some of his col leagues in the
Cabinet. It is rather unfortunate. The
zonal system haa not proved a great
success. After' all, if we are one nation
we have tO' take our country as one
nation and not divide it into different
Staxe» fighting one another.
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Well, Sir, what are the remedies? We
have to build up stocks. We have to have
licensing and control over the wholesale
trade for some time tmt on the- whole
controls do more harm than good because
they lead to corruption. That has been our
experience and I am not very optimistic
about the success of any licensing *ystem.
I have already spoken about the
Foodgrains Trading Corporation and I
would welcome it, I am glad to find that
new rice mills are planned. But the main
point is that we have to look to the
welfare of our villages. I entirely agree
with my hon. friend, Mr. Govinda Reddy,
when he emphasised this as the chief
need, to rehabilitate agriculture. They
must have fair remuneration. they must
have timely supply of Beeds, they must
have timely financial help and they must
have better knowledge which they can get
cnly through education. Our Constitu-
tional provision about compulsory
elementary education has not been
fulfilled because we say that we have got
no money for it but we have got monev
for so many other things most of which,
or a good deal of which, goes into wrong
pockets or is wasted. This bettor
knowledge can come not merely from
America; in fact, it is a criticism that We
are trying to imi-tq*e ve~" advanced and
rich countries without any proper
resources and I ajree with my friend, Mr.
Dahyabhai, that We can get good
knowledge from smaller countries like
Israel and Taiwan. There is not the
slightest doubt that these two countries
have made a tremendous amount of
progress in spite of t:eir small size
because knowledge pays. Knowledge is
always powerful. Both these countries are
willing to help us and we should take
advantage of their help and see what we
can do to improve the condition of our
villages.

Lastly, Sir, may I add one point? In
these days, when there la such a scarcity
of food there is n°ed .+0 rp-Tvisider thy»
whole problem of prohibition. God has
given us
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good, strong food in toddy and we have
been wasting that vast resource. The poor
people used to get food from it and used
to get strength from it and we have
deprived them of it because of our fads,
because of our ignorance of the scientific
contents of such an important food as
toddy. So, Sir, in conclusion I would
plead that the first things must come first.
Agriculture must always be in this
vanguard. It must be our chief concern
and only then will the problem of food be
solved.

Food Situation

SHRI J. S. PDL.LAI (Madras): Mr.
Vice-Chairman, at the outset, I wish to
congratulate the hon. Minister for his
boldness in taking up this portfolio.
Perhaps somebody may say that he was
not taking it up but that it was thrust upon
him. Whatever it may be, it requires very
great boldness on the part of the Minister
to take up this portfolio which is a very
difficult one.

Mr. Vice-Chairman, you know it for a
fact that w; depend upon agriculture for
our food and agricultural eco-nomv
depend, upon nature more than anything.
I will explain what I have in my mind.
For instance, we can bring a piece of land
under cultivation scientifically by having
good seeds and also giving good manure
and other things but unless we have got
good rain and proper rain at the proper
time our plan will not succeed. We
should not only have rain but it should be
at the proper time. At the same time, you
must have a sufficient quantity of rain;
too much rain will spoil. So, crop and so
also too little rain. So, agricultural
economy depends more upon nature than
any other economy. That is why I wish to
congratulate the hon. Minister who has
shown his boldness in taking up this
portfolio.

Mr. Vice-Chairman, in this pamphlet,
quoting the report of the Food-grains
Enquiry Commi'tee, he says that as a
result of the National Sample  Survey
undertaken, there has
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[Shri J. S. Pillai] been an increase in
the consumption of ‘'foodgrains per
capita—this has increased substantially in
the lower income group while remaining
fairly table in the other groups. I do not
subscribe to this view. You know, Mr.
Vice-Chairman, the belly is a peculiar
thing. It will not accept two days' food
nor will it starve for two days. Whatever
it is capable of taking, only that it will
take. There is a poetry to that effect in
Tamil. So, I do not subscribe to this view.
What the Foodgrains Enquiry Committee
meant was perhaps the change in food
habits. Some people used to take ragi and
kambu and now they have taken to rice.
There is this change in habit. I do not
complain about this because it shows that
the standard of living has increased. This
is what it means. Then he says that the
growth of population is there but the
Minister has not given us any remedy by
which we can reduce the population or
make it static. I will give the House one
way by which we can keep the
population static. Mr. Vice-Chairman,
our ancestors used to follow four
ashrams. ~ Brahmacharya.  Grihastha,
Vanaprastha and  Sanyasi.

Motion regarding

I think by legislation this should be
enforced. Perhaps hon. Members may ask
me why we should not do it voluntarily.
Human beings are strange animals and I
will explain what I mean. Birds and
animals have got mating seasons whereas
human being have no mating season as
such. Every day is a mating season. |
hope you will not consider me vulgar; all
the 365 days are mating season for
human beings. When a bitch is pregnant
no other dog will go near it but it is not
the case with human beings. Man is
always prepared for procreation of
children. That is why I say Voluntarily it
is not possible to enforce these four
ashramis of life. We can do it only by
legislation. Till a boy attains the age of
30 and a girl attains the age of 25 they
should not be allowed to marry. From
30to 50 years of age
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he can be a grahastha and during that
time he can produce children but there
should be a limit. Nobody should
produce more than three children. This
should be laid dow» by legislation. If he
produces more than three children he
should be asked to pay a penalty or a tax
to the Government. From 50 to 60 year*
of age he should be a vanaprastha. By
vanaprastha. 1 do not mean that he
should go to a forest or do anything of
that sort. He can live in the house with
his wife but he should treat his wife as
Ms sister and hi* wife in her turn should
treat him as her brother. After 60 he can
take to sanyasa ashrama; again he need
not go to the forest; he can live in the
house but he should think more of God
and less of mundane things. This can be
brought about by legislation only;
voluntarily it is impossible.

The second thing that I want the hon.
Minister to do is that he should advocate
monogamy. As you know, Quran allows
six wives, I think.

SoME HON. MEMBERS: No; four.

SHRI J. S. PILLAIL: May be four, 1 do
not know. But Hindus can .have any
number of wives. There is no limit at all.

SOME HON. MEMBERS: No, no. It is
not correct.

< Interruptions.)

THE VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN): Let him continue
please.

SHRI J. S. PILLAI: Buddhism also
allows a number of wives; so also
Jainism, Sikhism and I  think
Zoroastrianism also allows a number of
wives. A man should have only one wife.

SHRI LOKANATH MISRA: Mr.
Vice-Chairman, he is making a wrong
statement. He is probably not even aware
of the Hindu Code Bill that his own party
got passed.
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SHRI J. S. PILLAIL: I am not speaking ox
legislation; I am speaking of religion now. So
what I would say is, if a man wants to have
more than one wife he should pay a tax to the
Government. This should he enforced by law.
By these methods we can keep the population
static.

Motion regarding

Thirdly I would say this. Nowaday! there is
a tendency for people to .grow cash crops. In
Madras areas that were under paddy
cultivation are now under sugarcane
cultivation. I would not blame anybody; if I
had land probably I would do the same thing
because paddy will not give me as much
profit as sugarcane.

Mr. Vice-Chairman, twenty years ago when
the State of Madras was much bigger than
what it is today— at that time, as you know,
Madras consisted of not only Tamil Nad but
parts of Andhra, parts of Kerala and parts of
Mysore—at that time there was only one
sugar factory but now there are more than six
sugar factories. Naturally in order to get more
money people have given up the old idea of
growing paddy; they are now growing
sugarcane. | do not object to that but one thing
they can do. I am glad that the hon. Food
Minister belongs to Madras. He can produce a
substitute for sugar. H you go to Madras,
Vice-Chairman, you will find there are crores
and crores of palmyra trees, coconut trees and
date palm trees. From the juice out of these
trees we can get good sugar, sugar-candy and
jaggery. This would be a good substitute for
sugar from sugarcane. So the Government
should try to produce this substitute sugar
from these palmyra and other trees. It will be a
good substitute and it will also provide work
for those who are unemployed nowadays on
account of prohibition.

The last thing that I want to tell you is this.
The other day the hon. gentleman sitting
there, Mr. Patel, told us that there are two
ways of increasing food production; one is the
method followed in America and the
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other that is followed in Formosa. The
method adopted in Formosa is none other than
what was enunciated in 1917 by Lenin,
namely, the tiller of the soil is the owner of
the land.

Food Situation

SHrR1 DAHYABHALI V. PATEL (Gujarat):
As usual you are completely confused.

SHR1J. S. PILLAI; I did not hear him.

THE VICE-CHAIRMAN (SHRI AKBAR ALI
KHAN): You carry on.

SHRI J. S. PILLAI: That is what I grasped.
Perhaps I may be wrong or he may be wrong.
What I say is, this idea that the tiller of the
soil should be the owner of the land is a
maxim enunciated in 1917 by Lenin. Though
it smacks of Communism I think we must
take whatever is good. Our economy is not a
capitalist economy; nor is it a communist
economy. It is a kathambam—in Tamil we
call it kathambam for a mixture—of both
capitalist and communist economy. It is a
mixed economy. So we ca, adopt that policy.

In case they are not able to succeed in
getting increased production by all these
means, then they can have rationing.
Rationing is a good thing.

Now, I will recapitulate what I have said.

THE VICE-CHAIRMAN (SHRI AKBAR ALI
KHAN) : We have all noted. It is all there. You
need not recapitulate.

SHRI J. S. PILLAI: You need not tell me
what I should do. Please just listen.

What I say is, firstly, they should keep the
population static by bringing in legislation by
which they can enforce monogamy as well as
tha four ashrumas of life. Secondly the
palmyra and other trees should ba tapped for
a substitute for tugax
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[Shri J. S. Pillai] from sugarcane.
Thirdly they should introduce the maxim
that the tiller of the soil is the owner of
the land. And the last one is rationing.

Motion regarding

Thank you.

SHRI J. H. J6SHI (Gujarat): Mr. "Vice-
Chairman, I rise to support the motion
moved by the Food Minister, Mr.
Subramaniam. I find from the review of
the food situation that he has placed
before this House that he has shown
reason, dash and realism and I find that he
has struck a note of optimism also. As you
know, food is our problem today. It
concerns all of us. The food situation is
very explosive and we are sitting on the
edge of a volcano. Food is life; food is
nutrition; food is strength and just as it
applies to a man or an individual it also
applies to the whole nation. But if not
well administered it becomes the cause of
loss of life. During the last three years we
have been keeping vigil on three fronts.
One is the front of treacherous China; the
other is the unfriendly Pakistan and the
third front is that of natural calamities
resulting in such an explosive food
situation. Sir, we have maintained all
along that the food situation should be
tackled on a war basis. When there is a
threat of a war all the groups, all the
parties, unions and associations meet
together and lend their patriotic support to
the Government. My humble suggestion
in regard to the food situation is that the
Government should invite "honest,
serviceable and loyal people belonging to
other groups and parties also to join in
fighting this common and fierce battle of
the food situation. We all know there were
some agitations; we know of Gujarat
Bandh, of Maharashtra Bandh and there
was also a threat of Bharat Bandh. All
these agitations must have no place in a
critical condition like the one in which we
are placed today. Food is a more serious
problem from the international point of
view. For the last seventeen years the
Government is trying, but we
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must confess that we have not become
self-sufficient in food. We get food from
the USA, from Canada.

We import foodgrains from Australia,
Burma and many other countries. Now,
what would happen if a spark were
ignited somewhere in any part of the
world? If a war were to break out, then an
embargo would be imposed. Transport
arrangement* would be upset. And if, by
some circumstance, we were also
involved i» a war, how are we to fight on
the food front as well as on the war front?
If we cannot feed our people we will be
inviting discontent in the country itself.
How can we expect our defence forces to
be strengthened? How caa we expect our
soldiers to fight the external enemies
while their wive* and children may be
starving in their homes? Too much
dependence o» other countries for
foodgrains—the most primary necessity
of life and of a nation—would end in an
economic subjugation of the people. I
should say that there is not much
difference between economic subjugation
ant political subjugation.

Now, how are we to overcome this
difficulty? We know that it is a State
subject and the States have to tackle this
problem. The Centre may make grants,
may give all sorts of assistance, but
ultimately it is the States which have to
overcome this difficulty. The Central
Government should give a directive to all
the States to concentrate all their attention
on the production of foodgrains. They
should be asked to draw up a plan for five
years and also they should see that the
plan is executed according to schedule.
Non-production programmes should be
cut down. The panchayats in the States,
the community development, irrigation,
transport, co-operatives, banks, all should
combine to accelerate the programme of
food production. The Minister has rightly
suggested that remunerative prices should
be given to the agriculturist. He has also
suggested that the agrl-
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culturist should be given implements
whi.h should be cheap. We have heard all
these theses for the last so many years, but
I feel that the Minister has shown some
tact about how to implement all these
factors. When I am travelling from place
to place I find large areas of fallow land
lying uncultivated for a number of years.
The States should be asked to use tractors
to till the land by means of those tractors
and bring that land under cultivation. This
should be under a responsible Minister in
the State or more preferably the Chief
Minister of the State should be in charge
of the port-folio of agriculture.

Motion regarding

Prices are rising high. It is very
difficult for the common man to make
both ends meet. The prevailing price of
wheat in Gujarat is about Rs. 60 to Rs. 70
per quintal. The price in Punjab is from
Rs. 37 to Rs. 40 per quintal. In
Mabharashtra it is about Rs. 120. These are
wholesale prices. If we look into the retail
prices there is much more variation. Now,
the Government should see that the prices
are kept at a level beyond which the price
should not be allowed to run high. We
have created some artificial walls by
creating zones. (Interruption). We have
created artificial walls between the States
by creating zones. We hear that in Euro-
pean countries, artificial walls, which
were standing between independent
countries, have been razed to the ground,
so that trade could flow smoothly and
easily. Israel can provide us a good model
to follow. They have raised production
and have turned a whole desert into a
green area. (Time bell rings.)

Thank you very much.

SHRI A. D. MAN! (Madhya Pradesh):
Mr. Vice-Chairman, it is a sad
commentary on the debate on the food
situation that after the Minister'?
confident assurance of controlling the
food situation by setting up a Food-grains
Corporation and taking necessary
ancillary measures, this morning's papers
report that wheat prices have
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shot up in the city of Delhi itself under the
very nose of the Union Government. I find
here that on August 20 farm wheat price
stood at Rs. 55 per quintal and at the
present moment, that is, on September 15,
wheat prices went up to Rs. 64:50. It has
also been stated, according to today's
papers,, that the wholesalers are not
announcing their fixed prices. The
practice was accepted by them two or
three weeks ago, but this naa been
discontinued. I have further information
that the price of broken pulses is Rs. 65. It
was selling at Rs. 37 on 20th July and in
August they were selling it at Rs. 50.
Now, the prices of the whole range of
food articles are going up, in spite of all
the measures taken by Government to
control the food situation. Sir, the Food
Minister requested the Members of the
opposition not to have a political approach
towards this question. I entirely agree that
we should not make any politics out of the
food scarcity in the country, but
Government must be frank enough to
admit that the present situation has been
caused by the complete failure of the
agricultural plans. We have so far spent
Rs. 2000 trorea on agriculture in the last
three Plans, and what has happened is that
production which went up to 80 million
tons in 1960 is gradually falling. Now we
do not know to what extent Government
will be dependent on food imports for
remedying the situation. My hon. friend,
Mr. Niren Ghosh, for whom I have great
respect, spoke very scornfully about the
PL 480 programme. I will say as a
Member of the opposition that there will
be very few who will agree with him in
his criticism about the aid we are re-
ceiving from the United States to whom
this country is under a debt of gratitude
for coming to our help in the emergency.

Food Situation

The main problem as the brochure on
the food situation has made clear is the
problem of production. Unfortunately our
State Chief Ministers have not shown that
they are veiy earnest about tackling the
food prt*-
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[Shri A. D. Mani.]

blem in their own States. The previous
speaker referred to the recommendation
of the Estimates Committee that the
Chief Ministers of States should be made
the Ministers of Agriculture. I think that
this should be don© without delay, and
the failure Or success of the agricultural
plans in the States should be made the
condition of confidence or absence of
confidence in a Ministry. Unless some
such step is taken, it is impossible for us
to expect that there will be an
improvement in the production situation.

Sir, I have been repeatedly stating on
the floor of this House that there ought to
be greater co-ordination in the
agricultural plans between the Central
Government and the State Governments.
There is no point in appointing an
Agricultural Prices Commission at the
present moment. The Commission may
report, but the report (may become out-
of-date on account of the spiralling of
prices. What is required is in even' State
there should be some agency of the
Central Government. There should be an
Agricultural  Production Commission
whidh will continually supervise the
agricultural plans of the States.

Sir, the Minister has referred to the
problem of hoarding in the country.
There is no doubt that the wholesale trade
and also the retail trade are responsible
for a goodl part of the hoarding. But then
hoarding has started from the cultivator
also. This is due to the diminishing
confidence in the  Government's
economic policies. I do not know, and
this matter has got to be studied as to how
far the Gold Control Orders have shaken
the confidence of the people in the
Government. The people find that they
cannot invest their money in gold, that
they cannot put theiT money in the banks
because  of  stringent  income-tax
measures, and this leads consequently to
hoarding. It is necessary for Government
to remember that the first thing they
ought to
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do is to restore the confidence of the
country in their economic policies. 1 am
one of those who believe in agricultural
land reforms, and a United States beam
which visited this country has pointed out
that land reforms have got to be effected
if we have got to improve agricultural
production. But the haphazard manner in
which land reforms have been tried to be
introduced in the States and the attempt
of Government to bring about by
Constitutional Amendments a validation
of many laws which have been struck
down by courts of law have created an
atmosphere of uneasiness in the country
and the countryside.

Food Situation

I think therefore that the Government
should now give a firm guarantee that at
least for a period of 29 years there shall
be no further land reform legislation
undertaken in any State. In this
connection I may mention that Mr.
Shriman Narayan, a member of the
Planning Commission made a speech the
other day that he did not want any further
land reform legislation for a period of ten
years. Ten years are too short a period,
and we should try to see that the period!
is extended to twentyflve years.

I would like to mention that in regard
to the Foodgrains Trading Corporation
the Government has not estimated the
impact in respect of expenditure on
foodgrain prices as a result of their
entering the trade. It has been
estimated—and this estimate may vary
from individual to individual—that 'to
enter the distribution trade, Government
will halve to spend as much as Rs. 100
erores all over India. This Rs. 109 erores
will finally have to be paid by the
consumer out of his pocket, and my fear
is—and I share my fear with other
Members— that the cost of foodgrain
distribution by the Corporation will be a
little higher than the cost of distribution
by the Corporation will be a little higher
than the cost of distribution made by the
wholesalers. I am not pleading that the
Foodgrains Trading Corporation should
not take up this business. [ only want to
say that m
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this matter they should go slowly and try to
perfect the machinery. We have had our
experience in the State Trading Corporation
and I can tell you that when we were getting
newsprint from private dealers, it wa3 much

Finally, 1 would like to  mention that
the food problem cannot be tackled
piecemeal. Itisnotonly the Minister of
Food and Agriculture who ie responsible for
the food situation in the country. The
Government's taxation policies have also
got to be overhauled. It has been made
clear that in April 1961 the money supply
was of the order of Rs. 2878  crores. In
May 1964 the money supply available to the
public is Rs. 3833 crores, which means that
in a period of three years the money supply
has increased by about Rs. 450 crores.
This naturally has an impadt on the price
level, and even though Government may fix
B remunerative price for the farmer. that
remunerative price must have a relation to
the cost of living at present, which means
the consumer will have to pay Anally for
whatever the  Government does.
Government ;ilso Should try to see that the
dredit agencies which are at work now do
not impose a burden on the  cultivator.
Though the Reserve Bank gives credit to the
Co-operative Banks at conees-cional rates
of interest, at the cultivator's end the
loan is  available only at 9 per
eent interest. Unless  Government sees
to it that in the course of the loan being
transmitted from the Reserve Bank
through the Co-operative Banks  to the
cultivator tihe loan does not bear a high rate
of interest, the cultivator will not get any
relief. It shows that the problems has got to
be tackled from all angles.

I would make another appeal. The
Prime Minister's advice to the Planning
Commission that those projects

cheaper in pride than what we are getting from
the State Trading Corporation. I do not want
the Foodgrains Trading Corporation to be
another inflationary factor in the -eituation.

which axe contemplated by the Planning
Commission but have not gone into  production
should be postponed, should  be
implemented. [ was surprised the other day
when the Finance Minister made a
statement in this House that the Planning
Commission is not going to postpone any
projects. We have  got to cut our  coat
according to the cloth available, and
unfortunately the situation today is that
unless there is a major shift to agriculture in the
Fourth Plan, in spite of all that the doctrinaire
socialists may say on this side or that, itis
not possible for us to retrieve the very alarming
situation of food shortage and scarcity with
which this country is going to be faced for the
next few years.

SHRI P. CHETIA (Assam): Sir, I rise to say
a few words on the motion regarding the food
situation. Sir, the other day in this House the
Minister was good enough to announce some
important measures which are under
contemplation by the Government for tackling
the present situation in the country effectively
as far as possible.

5.P.M.

Before coming to discuss any point
as referred to by the Food Minister, 1 would
like to deal with one fundamental aspect of the
problem. It is said that the present food
situation in the country is due to such causes as
the hoarding of foodgrains by the traders as
well as by the farmers, together with the
cause of the circulation of unaccounted money
or, inother words, black money in the
market. While admitting that  these factors
have undoubtedly contributed, to a
considerable extent, to the rise in foodgrain
prices, these are not the only causes. In this
respect, I am constrained to say that there is
another important factor which has
also contributed to the rise in the price* of
foodstuffs—that  is the inflation. This, is a
factor which is quite logical or natural in a
developing economy as ours.



1943 Motion regarding [ RAJYA
SABHA ]

[Shri P. Chetia]

In regard to the expenditure

incurred in respect oi the execution of
the various projects as formulated in the
Plan, we have found that the figure is
about Rs. 6,000 crores or so. This
circulation of money has
increased the purchasing power of the
people to a very considerable axtent.

But on the other hand, various
factors, such as natural calamities,
chief among them being floods, have

affected the production of foodgrains
and so there is an increase in  the
price level. Solong asthere is
more circulation of money in
the market andsolong as there is
an increase in the pvuchasing
power of the people in our
developing economy, there is  bound
to be a rise in the trend of price
level which is reflected not only  in
foodgrains  but also in  other
commodities.

Sir, to arrest the high prices of
foodgrains, the primary and essential
factors must be taken into consideration.
These factors are: increased production,
an equitable distribution and
stabilisatiou of the price level. We are
glad to note that the Government has
formulated an integrated policy in this
regard as announced by the Minister the
other day. There is another important
aspect which I would like to point out.
It is my apprehension that in some
States, especially in Assam, Bengal,
Bihar and U.P., where jute is grown,
many farmers have converted their food
crop landy into jute cultivation on
account of the high prices of jute
obtaining at present. This must have
also contributed fo the shortfall in food
production which was reflected in the
overall food situation in the country as a
whole.

Sir, Government should make a
thorough enquiry and cause a survey to
be made into this matter and find out
the actual position and if it is revealed
that more lands have been converted
by farmers into jute cultivation, then
there must be a ceiling fixed on jute
cultivation. However, I do not
minimise the importance of
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jute production in the country since this
is a principal item of our foreign
exchange earnings.

Food Situation
Food Situation

SABHA ]

There is another aspect of the problem,
an important aspect, that is, we must
launch a vigorous campaign in the
country for the production of more
foodgrains, as we did in the past. When
there was an acute food shortage in the
country just after our independence, at
that time we launched a vigorous
campaign of 'grow more food', with the
result that we could tide over the
difficulties. With the same intensity and in
the same way, we must at present launch
such a campaign for growing more food
so that the country can tide over the
present difficulties.

Coming to the present mode of
agricultural  operations, admittedly our
policy should be to take full advantage
of modern technology and science in our

agricultural ~ economy to increase food
production. But it does not envisage
that we should resort to mechanised
cultivation on a big scale which is,

for obvious reasons, an anathema to
our agricultural  economy and  hence
unsuitable for our country, because for

centuries our agricultural economy is
rooted in the principle of peasant
proprietorship, while at present

'land to the tiller of the soil' is our aim.
Hence, to give more incentive to the
farmers and the peasant proprietors
and advance the food production, the
various land reform laws which have been
passed by all the States  should be
implemented without further delay. Then
again, ways and means should be devised
to improve the age-old agricultural
implements used by the farmers
along with the use of other devices, such as
the large-scale use of chemical fertilisers,
improved variety of seeds, intensive
cultivation, etc.  so that the farmers are
brought into the periphery of modern
technology.

Over and above these measures, the
crop competition scheme which is now in
operation and practically con-
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fined to the group of big and well-to-do
farmers should be extended to the weaker
sections of the farmers so that they may
b, also enthused to grow better crops with
better yields.

Motion regarding

There is another vital problem which
arises in the context of the Increased food
production in the country. That is the
flood control schemes. Although this
subject does not fall under the purview of
the Food and Agriculture Ministry, this is
a correlated subject with food production
in the country and hence Should be
viewed and treated as a long-term
programme of the Government. Our
agricultural production, and specially the
foodgrains production, more or less
depends on the Tagaries of nature.
Among them flood happens to be the
most important and conspicuous by its
constant and perennial visits is a result,
there is a colossal loss of foodgrains in
the country every year. It would be
desirable on the part of the Government
to formulate an integrated scheme of
flood control.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) : Thank you. Your time is up.
Mr. U. S. Patil. Please take ten minutes.

= IS FEATT qEH (-
0Z) : WF AR JOAT § F w4
qw ogwt fFew gew A avw A
offeafs oz 997 &1 o o 7
TR Tl 6 o ww & we 9 dife-
fesw, foram, #v 7 awr s | gHea
T ®1% 9@ geF & S mEww qr
SEAF A & 39 @ BT T & fau
faaraw a1 sfar & wdww w
g ) m gw #yofffa & 9@
Gar gf B 98 1% wrwH 9 Al
& TE gwma q WiEg 9 q A g
@l 2 Ty o1 adren &, 9 1 aifaEr
F1 & @z Fdon 2 fF gw gw dwe @

[ 17 SEP. 1964 ]

1946
Ut W qF 3 | T ARAH 97 qFafqe
FAS A WGAT TIET T & 0%, AT
T adn o o & am
fear #1 @fcen, fram & i
ETq AR WA 97 T 4 geAa
srammed | gk fafrey ana 3
avdt v § feamdi &1 9 agfaga
T &7 awEr frar g 15 @ & ®mn
fesmn smiem 1 fand & fag gfem
ot 1 afm o ar 2 e o
¥ TFT & %9 gifeew @w A el
BT ATETE Yo WEET & AT 30 ¥ WW
®o FradY § WX &Y vo wradt fam
AT WAT G5 I § | §F qes A A
drwan feam & @@ 9 Wik g
dar w7 § w1 gelee g AA g
T a1 W Y G FAT ATEAT E
frare & #i qv a7 @z, T W
W F1 TI@EIT FET SGIET HEE
"agar g fom & o Wt UEE s
9T 7 EATC & F FT Je AT ¥97 qF
HEAT &1 AT E )
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W F @O B & A1 A Ao
St feama AEw ®1 WS AT AT 2
a7 w1 2 femm 2 Forad o degfor
& fau, 97 & o, @w F foau, 440
F fau it gadr S swEl F fag
dar & grar @ AR @@ Frw g
WIS 9w # SUTET AT G0 G g1 g
ga fram #Y greg ww a4 € ae
WA &7 ¥ A & wEawa % faqg
a1 7@ FT wHAT £ | ST W Az q@
ST § 9 9 NI & 5w aa
AIEET & F ¥ T FT AT ¢ A7 e
H & AT WO HATS &1 AT A a9
dar & | gAST A4 9y gar g @
e & W §N A F g IEF
g @@ & o werer 4gi @ omar
o7 ag AEET ¥ wAW §F W e
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(= szavm aeava grfza)
¥ & o Py 35 o feear 401 sme
§ WEM ¥ @ 3 faaersr Zmv qwar ¥
war wrr wifer wYr wete fa
WY A AT W AE AT TEAT | WA
W wew A o f1 el & 30 3w
& g A3 7 e 2 Wi
a® & fruT & om ¥ ¥ fAv
Gar 7 & W7 N Deawe fram @
¥ dawa & faam 9w #1€ a
Tt & ¥ ifs s day v A
¥ warar A7 J@ feear &0
frgmy & w1 Y a@al 7 oada
feam 1 faeft we &7 o 9@
Y wf ¥ wifs S9F 9 9 H EA
gd & fon wmEw FE R R
8 v # 5 wre oF gu A AT
M T AT FATH AT AT EAT
% % famar 2 o) = a4 % fau
9 7 #W 79 f5E0 % 9ty gy vwE
afW g Aifgr 1ty URT AW
faw fomr & 9 wH@ FET & I9ET
wur @A * fag /e dnrr wrwi # fa
gEw # gwEe aE feedr 2
cAfaT & $¥ St W (T #ir
faadt wefom faeit 1 s 2
w1 I ghEAr TEAT £ g 59 wg
g1 % | FoEr, A, WY q AT
W A% A F AW A% @ W i
ge W & wiwaefer awew 3@
AN ;AT TG AT | T OREE & A
aira femm & & sam@T w9 9ET #99
% fav sumy Farews a9 F9 gFA
2 safan g wnfev 2 fw damEre
@A * fom 391 2T ¥ JAET A
# s ) Ffew & wwa § fe o
st ATt GErare 9E F70 JiE 3w
gifed % & | gt wAE 9T A
s ag w2 oI wwAr 2
2 f fom a@ & w9fr § a= I
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oo # 4% & W wet qv @y o
s wifgd w7 o wia femmt & war
aTa fr AW FrvAl § werge # ot
Afr o faawl ® favegem A
iy ;ifs 2 w0 wwe G
T FEIWEZ F0 F AT THE AT -

- TAEE A ANE § Hew A 9G¥ 7 A frwr-

q6 & FA 39 ¥ | WU a7 gEA 2
fe g a1 &7 § I ame &
fog gn @12 w17 feamt 1 s 1-arrifer
wIfr &7 & | M, AT F wrEw A
wWF A7 H uF geara o ow fear an
afew s wwa ® &9 & fao @@
3% TmpmfE, a2 @F  aeEr 97
FREY TEIEE AT WTE A W1 TR § )
FIHTT F AT KT IOEA A * (A
W Y gl § wd "E wrfaw @
&1 Ay A1 e s dar s @
W 97 T AT AR FAT T oqAT £,
farplt & wm T ag ™ ¥ Wy
ST A AT FAR A TFEHATIZ I
frar | gEwa & o AwErg 7 6%
FA7 & WA A § | yEfag qwr gy
w1 2 & o qew § @ 9 9 fram
ot woAt wEE ¥ far o dar ad W
awA ¥ TwT dxw ® foire femer
aifgd mif® 3§ AT &A1 | Favay dav
M oAE |

carfeer & 39 gy AT A owATw
w1 e fEy AT A1 W FwreEr
48 WAT 2 WY ey A g0 #1 wreEr
T WA ¢ A T qEaad uF Ay
fomfaen ##7 w@ar 2 1 s@F AdrEr
78 #rar ¢ i fararar 1 samar o WA
da1 #79 & 71 fawar @ W 2@ do-
w9 a7 ¥ FT FATET RO wET
2 | g fEaT #1 ST 9TE AR
ot Fwr vy fafar & fram
7 g9 WA #r e faw Gmw
A Ay WY wET S q3T w6
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wsifow w47 | TEET UF &7 W4
st 2 v a7 12 @ fr @t # g v
% fao ga% gre ¥ afsw fifea 7@
WA Wi IW 9T FHE TR,
U9 F, dAEq A€, FAEq
Wik faer afeedt & 299 %7 49 @
T § W AR A W I F Aw
T T g WK Ag A @ i F
or fra & qma st ad wmr @
WiT T HET g g A & &
wrod A uF frare A Amar §
WG U9 # qart weE an
¢ wiv frerat ov dw a9 W @Fe
%T oo wiwAT agr fr w¥ § Ffew
AT ATHIAT Qoo FraEl 7df adT 2 |
Gy szarag & fr framt & s
a1 ot Zww wAnm Wrtar @ Ay
T gmEdr & feew ¥ &
T T 91fgd g7 er et s
S & T8 T ST fed

T & ¥ 9Y "l H qeaT q
CTEIT F1 & wrar dur 3 71 Sifew
g1 g 1 faure & @l o2 & 3@ v
g Z fiv s wrede far e Ay
faama e FTrRfed FFT 90 AT
FTAT AT FL Al 373 HEAfas 0y
3 FUT 9% ¥4 FEAT ¥ faer smar
g afea a W feam § vasr
gt Ham s F g eg 3T ¥
Jar 73 frear & 1 wre &9 &
Far FvET AT a1 forg o fae
¥ woR IARMfaAal #1 FAT AT F
FGT T7g F 39 9317 fraEt w1 A w91
famar wfzy |

T wed ¥ @ A gew 4 3
fodt I WIET geEaw, 9w
IR NI HHZ wOEEd & T
wte? fa7 &1 s®@7 deww fiw
7T wiE: wugAw oW W
Aeq® TG 8 | 4G FE A& ;Y }
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Xl WHZ WOgAE Al W W
Ty i fe o Al Aree
QTS w9 g1 97 | dar w1k fagra
€7 wiFs ¥ @ Frpen om g @
¥ifF T qew H 9o wrEr feam
oy § o1 mrazfaw graw & fag
waa da1 7E w2 & | F oAy sy
fameit & faw oot s=@ i 2
ey At ¥t F@ &1 F AT
yufari fomet & fag 7 @Y gq
o # g A T FIF R AT F
a9 37 § T & gwr wrd rfaw g
T4 ANAIT E | WT AT HUAT TIAR
AT F AT g a7 w7 At @
At 97 qg Wi a8 st % g
# At & & 90 AT FY ZIA Faa
ag St @ frasr s fas qzit W
ag sgrorfaat &t & fawar 2 0 %
saTEr gIFeT. F7F g0 qEw & A6 W
g7 a7 & AfeT gEAA ¥ IET §
warsr s § arermm 7€ 2 9k
FHAT A WA & TZTH &1 AT H 74§
far §§ waw 78 3@ &1 TR
qTET A gl gEE § A wr 2 fw
gréq a1 syrfeat & wear gy fawrer
qFY AT SAAT F TR A qAG
%t & fr 7 wed W oaw @ @)
Igrmfagt & F@El &1 9 oA
fapar 2, faaer & a® 97 wwwr §,
ariyve &, 99 &, W e {19 &, 3460
9T T 97 K AT AT Fv=1 AN
T @A F1 AT E, XY FEA B,
FUEH, § IAH! W FHA TE T A §
forerrr of 1 e wre 921 w1 8 A7 WA
WA & RIT AT AT T FET FC TI47
% | ¥9 A F WS AL qEF F qATH
&1 AT § W T8 aog & fw gavmfy
X AFT WA FILET H1 AT F A
oA & fau ggmm W ozaE s
wa & afwa o« dfefoaa § a2 saw
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[Ar szrTa WE g @f)
g fwwar &, 9w fegamm & o o 3o
Q| TR WA F T A FH F@ F faw
& dare g £

3 F AT I F 1% I AE AT
AT 9T 9¥ q2 ggnmfaal T
smmfegt & v swaEr a7 1f § W
§ e &1 feade F4 & qreierT o7
o T ¥ 7 T AT g §
f& st vl & mifes ofufadl &
o & fag s w amar wa )
waH W SEREE 1 W A symmir
wnr & fog Fare 7t & 1 fomer &
AT ST WP AR T A
e oF a1 e 91K 9Ee 9T fE
sl §1 9 9% oF SEE ¥ 9N
$wdr a% waw oA wfey G
gy e o At Afw gw g
%1 werE & syl § qafaw
®1 9T oF f7q &7 wgroy # ggaw
&0 3T 91 FERT F FHW 99 a9 &
foq worq® fem | 59 g7 waTsr Wi
% fau w74 & a7 o9 anvr 9%
@ T we § | afew weroew ¥
fom sl & oF faw o geawr
0% TEE T qEF B AFAA AR
T 7 WIT W AW & gEI FAw
w wvw & f@F dow W@ g €
@it 3 =% % § 9% T =
W 9 ¥ wed & feawm ¥
i & 1 g wiAT eal w1 9w awg
FamywmgaR s e ¢ fw
ga Wr sifai & fag mez
T @A g o

0 g g 41 f5 s s
AT T S419TE FLAT § 9§ W9 €F
¥ gfoar gowe #1 2 afvw S R
g #9 wEar< § qgr a7 ¥ €ro Ao
Wi<o & Wiagd foad w7 &4 939 &
q IET AT TG FGT | qg St
®1 AT & FoT § | T Y WX

[ RAJYA SABHA |
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Sufa FR @ e ¥ T«
WIT ZHwa & o 74 7w § 4 v fam
@ 3w # qar wrm fy svmofy &
T OFEAT P & AT W gaw
e AT 37 | @Y OF a1
St st @ fis o IO § Te g
Mg q FEr § AT S gETm
W gy fpama & sa®r @ 2w
a9 & | gl avs gar st
FI saraif<Al & WX $17T T 2 IR
feriz w< %1 WR A gEAw & fd
qg v T AT T & AT A F )
o WIHI AT &0 HIEE X I §
T g w gfer T 0 gifed
% T § FE E TIIFE AT

ot fraw femr & fafee 3
iz ziEm w Tgaifer waEw W
FAT 84 ¥ W % TOATET TG W
sHAfaee wga Wl @ Wi centan
wfrms W gaw! wa feaar ar 7
AU TG FfEw 7AW Ww
forar ar | gEFT F A KL A
g T8 wear a@r & Tw g
WA §, #fea qar @i qgt fea
T OWME AF | AZ A EAR A5F A
af greadar & fiF o @Y =dr W
¥ WA ® @A F7 A9 (e &, W@
gowa wafom & Amd, wi w47 /
G, Wit W& § 75 A i ¥
w3 gy gud @ @, FfE Lo WY WAy
AT WS WA gE W A ad, e
7 faeft w32 ¥ 3791 &7 9307 ) W

- gwma woll 59 foedwrd o W ¥

fad 7T Wff & 9 T aw g )

gfor #z g€ 2, oo fad =i
Wi Fed A SEw gy | wgr gifEw
gt widfm s M aa s
TgT AEIR @ | 4T AR & AT wA
fergema d ? Hggm wear § &
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gt A & wEw 2 fw s R
ga ¥ 2, fao fravr & o 0 wfed
Wy g onw Hifwr v faa wem
ay o gamr = g e & fad AT,
qet v a1 TF wET & P g gfee
72 wmnfal & f.230 &1 74 37 1
™A AFAT, qEF A A1) Afe
g Frw T v W AT A o
wiEz, gfaw, WiFawm, 389 ¥ oY
WRIWT IT | FOAT F 7 WIqH  TE
g & fF wat s & Wi goTw #
ferma Wt i @ fr g s@wr www
fry, St agagarg g §§ Q1
faai ¥F sg g s &7 § 1 fow
37T 7 wifey froar @3 g &
@ & W g fae wizy & fay
FaEr g dm A T AT &
aft a1 afsw 7 S afan &
o FEAd sar § wifeir dar o®
¥ Faa 74! @A | qiF e i fafret
FT T AT & weeaw 22q F Ay
WE | g W gLH I ATEN
s #71 emmfegt F favem fr 2
wmfaEt F agr fs ogw g W
g e & Farg Jare Ay § 1 dromto
WX o T W F§ AHC A gAT | AF
gy ¥ fafaree w2edz < & Afw
Frwal 9T SaET SHET NG G W |
T W AE °.F g 4T wraat i
&1 4E0 AL & | W AT gHAT 3F
woH a4t ST § a1 SHwT Ador why
Tt grm fr et |1 F T q9
QT afew gewa & fau &t ag amr
€FIT | W 4g ZEAT RWT &1 IAE
R At 8 1 gEAT FF SEIma
& arRdT ¢ #ifs 9w T T 8,
TE W | ZEET & 0 s A
& fau w=w & qw o &, &fww e
s aifedr ox 7 fewde R
wid § wermfaEi &

- fagn 4 gy e @ fe wedt

[ 17 SEP. 1964 ]

welt T i wff § s ¥ A
dar g5 fryvmadr ¥Fegaw @ @,
s o s T gw 1 u fm &
IF I A FT qrgA T @
WY 9T W HIE QA TEAT AR AL
uTar & | 97 gEAa 9z 71 %7 fFag
gk a0% § fawe &1 d-faEe
F@T 8

O NI Traferamzya 8
Tg awie A iy g W IIR fag
qy @ & wiw @ iy §, I Al
T W T g (64T § | IEW FhE
ars fafan # s w% SEeww
g4 aaGraTg A3 son aifgd, w@r
AL T & WO AT ATLAT qF AT
§ A feam o @ d0fae W
TEAT 9T 77 AT IABT THATH AT )
I #1 Fqare AT gRfTE e
T AT A WA T TF T ST
TFT WAEF §

dredr =y ag @ e fas w2 99
¥, Q QATeA T NISTIT BT €22 Z(Ew
w7 %%, (Efguw agw #v aard
qravdl & faa o wifes gt ofed
1T 3T avg U difas & e
o wfEw FAT Tfgd | ¢ or Fea@m
qrzawa &1 Wg €2z Zfew wfQ@,
afwr Tqaifes wiega far adc 0
waar g A4t g | g% g
THE VICE.CHAIRMAN (Sam

AxsAr Aur KHAN): There are two
speakers now who are leaving Delhi
One is Mr. P, S, Patil and the other
is Mr. Chengalvaroyan. I hope the

House will kindly accommodate them.
Ten minutes each. Mr, Patil,

St qrdimg dacwet gdw
(weraer) : Symareaw wERG, W
G F WA &g W4T WEEg A A
s w1 of<feafa & art ¥ gwa

Food Situation 1954
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[ gadyary draram 71 orfza]

T &, 7a% 3§ 59 39 frar e
afdd aga F @WY @A TMEAT
g ! W WA AW H wATS F1oadr
arr offeafr 21 2w & s FAY
WA BT I EN EI 2 W ag afdefy
T ATIEE AN wEAw i } ) 59
SET 9% A BIZ d9 97 J9T qT q2-
oI F 07 9 H 9L aurEreEi
TN THT g &1 famar F gad wnr
N OF I TFE FHIC AW H WAV
97 3, 3% g 71 GEAT ST aFAT

TOHgE A"|T A &1 gAIL AW |
AT &1 ST FHT 4G ®IE WT A%
T 7@ & ) foed #3 @i & @z
WA FT FA A4 G @ E 0 S
g gu A gl @ gEwT g Wi
Wi g T g q9F aE g e 3w vl
QG gATt 9 ¥ WA Ffy Har
WEIET A UF WAor i w2r 47 o qwr W
€ WA F BET WS AE £ ) A
@ # e e 3¢ v Fop mav ?
T g% A F A 7AF (6T g7 wiwe
FATL 9T &, FA9 W7 qar Sear §
2T A & WAATC IW AW 7 A
& F AT AT Y §3T gAY 8, wH AE )
faaar gz ara w7 f21 grn &, sar &
THTT GHT Aot WIS § ) gwet qfe
% faq 3gar & 9w gw oW v
e 7 frdwt & g @ 1 o W
afcfeafa ¥ a fve a5 oY avor Faeetrez
W E Iy Az v g ? & g
gwwar g fa gaer a9z 9z & 5 gz
AT gaTer e gEr & o e A
fFam s wowr ¥ 1 w99 w2 7
T H A AT JOAT FAYAT AT
¥ mr smofat ¥ 1z iz fa,
9 TF a1 9IHT 931 AGY, TT qAH HAH
w1 FE Ao =7 97 97 ) faed
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uia & ar o fFam & ¢ %1 ard
&9 W7 g7 g ot & el
AT T, a9 ¥ T FIAS W I T3
s & T QY AT FEHE A AT N
¥ FTC TFES T #T Gaer fean
A9 d1 42 w9 A g7 § aar ey
qfwma & w, for mr o 5w 4R
Tz g2t fasargz W www & fad
B @ E ) TOmE  ag W gl g
7z Ffaw a%9 § | qAwrE AR
SRRl ¥ T dar fFur gmr g
wafad gqrd a3 F1 FSET F 9y
CHAT AHEAT FLA iy | =t
WY TATETETE & Wl # o1 waw
faar gur &, S6%! g7 qW@ § AW
frgmar ofer 9 s9% a4
oAl FAT WA 1 W aw F AN
waw sere famd gu & S ad@
g7 3% arx & & of aifes W@
& 1 7% & fgean ifey
€1 § Tga & syrofi § @y
OATS HIZAS T’ gET g | IEEr
g A% § I FE Tfeq | I
& TS F AT T O 4R
aeet F AT AfT W qEr A
a1 WY ag WEI §URTT W
Fe9 W & T AL F AMC | qAv
FA ¥ A4z TATT TS A &1 AHFAT

T AT AT WA FT AT FTATA
g & IaW W F8 AW F ) qg W
famwor & ag safat & gra 0 Ag)
T wifgd, A IS g9 F o7 @
& 6T @ gt 9 FrE arn
T §oO AT TOGT F o7 7 qav
qTA 59 F @ & wifow w567 0 39-
fadr wam &1 faaor  gg#rdr aegul
qf g™ gugEl & wfar fear s
aifed |

@ & g Fr g e g
W H A WA FY AT § AR AW
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F fo gr @1 &1 wrf qEr adm
frgrer anfe, Gar A g@ar =ifEw
fomdy B Zary 3w & gy garw dar
#1 5% W7 a8 1 FAN &1 FH § TR
R OQU T AE | UTH FW ATET W
Zwi &, wafowr, wefar o sfmn
W ¥ AT A E AT E WY Ag AT
aw & At w1 fasE £ gEE e
9 FT FTH AT TN | wreET e
T amE gm w99 9 fF g ¥ A9
A w1 T we garw fram wfE
ag am A1 g8 frarg a8 o a2
AT FAHFATEAIT AWHKT B 7 B Al
w1 G € 3HT AW & e
¥ fawm 2wy s J faar w0,
wz gATe 2 F fd a9 e A ad
FAAE ) o T 7 T AW F IO
G SR fRar q1 3 a9 wrET v
avz-FT Aifaq fEar mar qr S
ATZ AT To7 F WA 7 FH & gwfAn
Al WEA 1 §F2 &9 qQfga w0
a1fgn W7 W 9 A aF 0F q87
ATRIAT FTT 06 THFT GO AFAAT
FEAT A4 | AT &1 AT _FW
W A Wfzd w9 gowe £ ard
AaA ATRAT AT GAT Gy AW &7
qrér af ¥ WA FT IeqrEA qQTA A
" w1 T1fgd ) Fw ¥ ogEer oA-
faq o Wit we=Ee ger wifEa
AT AR FWATHT F1oAwAT 2

HE AT 0% A oww & g
AEAT E & A HAT F I AT
fFam F1 g o JE § FifE Iawt
qATS FT A1 7 2w faear g s
IAH AZ A A7 AAT AFAT £, A WIS
FqT TEA ATAT #, T T K1 fovear w7
A FT VAT §, 7 TAT-2TE FT AT
2, Azt 9% F /AT F fAw 49, am
wifz ot Wi & 7w 9w T FE gwh
U AEAEE SW " qear
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2 | WT THE TAAT FA ROAA (HAAT
2 a1 3691 0% gl T F1 M
o Tifgir, A wiza o
gfamz, fasr s & w7 97 FEAT
g0 T AT e #E § Sl
Ffrardl smm 97 W7 WA F
T A F w AT &t far wan v
77 ¥ Fmedt Fom adt & fawr 7 fam
EATE Z0 H AT F1 §RAT FIAT W3
17 1 oA &, G 3 A A 2
THRET AT fFa At Far 29
a5 OF AT a%z & HEE a0 997
w1 sfgary sqm T Afed | wFEAF
aeqt w1 aar P v dar @ g
FEAT Ft Frat # qga 6 w7 e
%1 309 8 qATH 797 o7 w07
Ffn nfam awwi @7 o aw
g s o

wmETT ®, i owd o g fe
AT AreAT H AvE { A4 A www °
AT A HeE1 §OHTC AT A) THE FHan
FT |1 WAT Z1T, FHIC I F T HATH
At e, A1 @9 watw & fra g
ol &1 A7E WA § 9 TEE 07
FLIE G747 FATA WA AT § A7 A9
AT YT FHIE AW F7 6T To0d Z1T |
TAAT FF F7 F AEAT w9 TATE

1573110 S CHENGALVAROYAN
(Madras): Mr. Vice-Chairmin, 1 owe
an apology to you and to this House
for intervening at this late hour, but
1 shall be verv brief indeed in my
submissions on the very important
questions of the discussion on the
food situation. I am indeed very grate-
ful to the several sections of this
House for having not imported any
political slogan or party shibboleths
into the assessment of the very
alarming situation that has arisen on
the food front. Nevertheless, Mr. Vice-
Chairman, we gre indeed very grali-
fied to know that the hon. Food
Minister has come to titanie grips
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LShrj T. Chengalvaroyan.j with the special
problems of the food situation.-Coming as he
does from the Steel and Iron Ministry, he
possesses a steel frame and an iron will to
tackle the problems arising out of the food
situation. He has been very modest in the very
important survey of the food situation that he
has made, but he has really pointed out to us
that in the consideration of the food situation
it is not thr politics of food but it is the
economics of fosd that we have to consider,
and in that light the hon. Food Minister has
taught us the very important question that the
whole examination of the food situation has to
be on a comprehensive basis.

It is not a question, Mr. Vice-Chairman, as
to who is at fault; the question for our
consideration, the question for our
examination is, where is the fault, what is the
fault and how has that fault come about.

If in this examination of the food situation,
Mr. Vice-Chairman, we could find the
answers to these questions, I am sure we
would solve the problem of the food situation.
Now there are two important considerations
that certainly overwhelm our thoughts; one is
with reference to production, whether there
has really been a miserable fall in the produc-
tion output. Some hon. Members were pleased
to point out that the production was miserably
low. I should submit with very great respect,
Mr. Vice-Chairman, that during the period of
the plan endeavour, both in the first, second
and third year, our production output has
always been on the increase though the
marginal output was not very comfortable, but
at the same time, Mr. Vice-Chairman, the
whole difficulty arises not because of want of
production up to the optimum level, but
because of the system, or the pattern of the
distribution that we are in today.

In fact, in the whole food situation, Mr.
Vice-Chairman, distribution is the diabolic
aspect, and that wc have
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to tackle, and the bon. Food Minister has
taken great pains in trying to put his finger
very sternly on this aspect of the food
situation when he envisaged instituting the
Foodgrains Trading Corporation. I may only
say this with regard to this Foodgrains
Trading Corporation, Mr. Vice-Chairman,
that it is going to step into the market not as
an alternative to, but, in a large measure, as a
substitute for the present entire distributive
system, and I am sure this House will have an
opportunity to know the constitution, the
powers, the functions, the duties, the scope
and the ambit of this Foodgrains Trading
Corporation that is going to be ins.ituted.

Food Situation

I will only touch one more point with which
I will close, and that is with reference to the
economics of the price of foodgrains. There
are important considerations there; the effort
is to stabilise food prices both with reference
to the cost of production of the farmer, and the
fair price chargeable to the consumer. The
history of the world has shown, Mr. Vice-
Chairman, the resolute difficulty in the
stabilisation between the cost of production
and a remunerative,” incentive price to the
farmer, and a fair and reasonable price to the
consumer. In fact, it cannot at all be said that
one has to be sacrificed at the altar of the
other. Both of these factors are of great social
and economic importance, and the great
trouble which any Ministry of Food will have
to undetarke is to reconcile between these two
extremes.

May 1 submit for the very earnest
consideration of the Food Ministry what had
been done in a very similar critical situation in
the United States of America? When the late
lamented President Roosevelt was in charge
of the New Deal Programme in America there
was assuming a tremendous crisis on the food
front. Farmers were very much agitated at the
falling prices; the consumers were
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equally agitated over the rise in prices
according to the economic standard at that
time, and it was the Food Secretary, I
remember, Mr. Vice-Chairman, one Mr.
Brannan, who brought forth a very bold P1'"
by which he reconciled both the demand of the
farmer for a remunerative, incentive price, and
of the consumer for a fair and reasonable
price. The plan evolved was called the
Brannan Plan, which meant that Government
issued what was called price coupons to the
farmers in asaec to enable them to make up
the deficiency in the production cost and the
price that would be available at the consumer's
end so that these price coupons could be
cashed by the farmers for the purchase of any
other commodity. This will enable a kind of a
balance between the production spot and the
consumer's end through any kind of
distributive channels, thereby ensuring a
remunerative incentive to the farmer and a fair
and reasonable price to the consumer.

Motion regarding

In fact, these marginal adjustments, this
kind of a reconciliation between the two ends
of the food scheme, I may submit, merit
serious considera-
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tion at the hands of the Food Minister, I have not
the necessary time and I am sure, Mr. Vice-
Chairman, you will forgive me if I am not able
now to further explain the Brannan scheme. I only
submit to the hon. Food Minister that he may
consider this suggestion. I can only conclude with
the words of the poet—

Food Situation

"Though the mills of God grind slowly, Yet
they grind exceedingly small.

"Though with patience we be waiting, Yet
with exactness grindeth for all."

I am sure the hon. Food Minister will do that and
with this hope and faith I most heartily endorse the
statements of the hon. Minister.

THE VICE-CHAIRMAN (SHRI
AKBAR KHAN): The House stands adjourned til] 11
A.M. tomorrow

The House then adjourned at forty
minutes past five of the clock till eleven
of the clock on Friday, the 18th
September, 1964.



